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nearly the same as the Revised 
Estimate of the 'Plan outlay this year, 
'despite 'larger Central assistance, but 
this is mainly due to the fact that the 
'State Government had a very comfor_ 
'table cash balance at the commence-
'ment of the current year, which they 
were able to use for the Plan but this 
'will not be so next year. The Plan 
'provision next year has been strictly 
determined with reference to the 
resources in sight at present but the 
question of augmenting the PIan Out .. 
lay could, if necessary, certainly be 
'considered if it is found that it would 
:be possible during the year to mobilise 
more resources for meeting the addi-
'tional expenditure. 

SHRI H. N. MUKERJEE (Calcutta 
North East) : Sir, with regard to this 
matter, I would like 'to have your 

·guidance in regard to the procedure. 
As the Deputy Prime Minister himself 
stated, the President's proclamation 
regarding West Bengal has been inti-
mated to the House, and the House has 
to approve it. I feel that the approval 
'of the House should precede any dis-
cussionof the West Bengal budget, 
either supplementary or fOr the whole 
year. You will please see to it that, 
tha t is done. 

MR. SPEAKER: I agree; that is the 
'Correct procedure. 

"I ~~ ~  ~  : ~ 
s ~  mlf ~ ~ I 
MIt SPEAKER: We will consider 

how to regularise this. Naturally the 
proelamation of the President must be 
discussed first. I agree with you. We 
shall discuss this and see how we 
should fix the time when we meet in 
ihe afternoon at the Business Advisory 
Committee. 

SHRI D. C. SHARMA (Gurdaspur) : 
The speech should be circulated. 

MR. SPEAKER: It will be ('irculat-
ed. 

12.38 HRS. 
GENERAL BUDGET-GENERAL DIS-

CUSSION-contd, 
MR. SPEAKER: Shri Kana may 

'continue his speech. He has alrelldy 
'taken four minutes. 

SHRI M. B. RANA (Broach) : Sir, I 
would not take more than about 10 
minutes as I am not fond of hearing 
my own voice nor am I fond of steal-
ing the thunder nor of playing to the 
gallery. I shall finish within the time 
given to me. 

Yesterday I was mentioning the 
taxation' proposals as between the 
utility goods and the luxury goods, and 
I was speaking of the curtailment in 
the expenditure on administration and 
also on building proposals. I was on 
the point of Narmada project when 
my time was over. It is an all-India 
project and it should be treated as 
such. We have had the Khosla Com-
mission which went into it and sub-
mitted a report. It is high time now 
that the report should be given effect 
to by the Government of India. 
Narmada is a river which will irrigate 
MP, Gujarat and the Rann of Kutch. 
There is some sort of agitation about 
the proposed giving away of some 
Kutch land to Pakistan. But if we are 
able to give them Narmada waters so 
that the Rann may be irrigated, I am 
sure a 11 the agitation will die down 
not only in Kutch but in the whole of 
Gujarat. 

Coming to price rise, one of the 
reasons for the rise in price of food-
grains is the zonal system, whereby 
the surplus stetes hang on to the sur-
plus foodgrains they produce and do 
not allow it togo out. The deficit 
States want the surplus foodgrains. 
The farmers in the surplus States a~e 
agitating that they are not getting 
enough price for their food grains. So. 
the zonal systcm is liked by neith"r 
surplus nor deficit States. It should 
be done away with as soon as possiblc. 

The rise in prices is also due to the 
general rise in ~es all over the 
world. I was travelling by steamer 
from Naples. The moment I got off 
the steamer, I had to pay Rs. 2 to the 
porter who carried my two suitcases. 
The taxi driver who drove me 3 miles 
to the hotel demanded Rs. 20 and I paid 
him Rs. 15. When I paid one rupee 
to the shoe-shine boy, he refused and 
wanted Re. 2. A hair cut costs about 
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Rs. 4. Italy is supposed to be the 
cheapest country in Europe! Now it 
is very costly. We went in a delega-
tion to London in 1961. We were put 
up at the Savoy hotel. A member 
from the UP Assembly "1'1' ~~, ~  

f!f1l'Cl'was also there with me. I said. 
~  ~, ~ <mf ffi' !tim ~ ~ I 
~~~~ I ~  it: ti 
amrr t, ~ !tim ~ ~ 

But he was carrying on. I said, you 
come with me outside the Savoy 
Hotel and I will show you 11 good 
hair-cutting saloon which will ('ost you 
only 4 shillings. But he said, 

~, ~ , ~  I 
One day all of a sudden he went into 
the saloon of the Savoy Hotel. When 
he came out, he said, 

<:r-rr ~, if<: qlfT I 

He did not know much of English and 
to every question put to him. he said. 
"Yes". Hair cut? Yes. Shampoo? 
Yes. Massage? Yes. The result was, 
he had to pay a lot of money to the 
saloon. Therefore. price rise is there 
everywhere in the world. not only in 
India. 

The public sector industries should 
be distributed in all the State.,. The 
States should be asked to distribute 
them in every district. so tha t we get 
equal distribution of the public sector 
industries in the various States. 

Then, I wish to say som"thing 
regarding our projects Hke the 
Narmada and other projects. Unless 
we are able to get the rains, these 
projects will not be of much use and 
as such in order to regulate the rains. 
we must start afforestation as soon as 
pessible. The Government of India 
should see that 20 per cent of the land 
in all the States are afforested or some 
sort ·of trees are grown, and garden 
trees alld fruit trees grown, so that 
the rain comes more or less rEgularly. 
Unless that happens all our projects 
in the Narmada valley or any other 
valley will not be of much use. Then, 
there should be extensive cultivation. 
A lot of waste land liies on both sides 

of the railway lines. We can utilise 
some of these lands in growing trees 
on both sides of the railway lines. And 
in our parts where we are in Gujarat. 
there is what we call the khar land. 
which is over-run by tidal water and 
nothing can grow there. That could 
be very well developed and they could 
grow trees there. If we do that. we 
shall be able to grow more trees and 
have more afforestation and dc-salting 
of the land could be prevented by 
afforestation. 

Then, Sir, Gujarat is having one 
thousand miles of coast land and 
Broach is the district which I come 
from. This port is the oldest not on-
ly in India. but in Asia. From the 
Broach port-which We used to call 
Bhrugu Kutch-the vessels used to 
go right up to Greece and Egypt 
and all other places. All the muslins 
in which the mummies in Cairo were 
wrapped were thc Dacca muslins. 
They 'Were exported through the port 
of Broach. So, Sir. we should develop 
all the ports all along the line of the 
Gujarat coast. 

Then, the other thing which I wish 
to say in regard to the development 
of agriculture is this. ~ e should 
be intensive farming. And there, 
when I see the cowdung being made 
into cowdung cakes and used. I feel 
very sorry for the country, because 
the cowdung and the night soil are soil 
manures. They are the best manures 
possible and they are easily available. 
In China they say that the .;tUC3t came 
here, but he went away without 
dropping any night soil here. They 
were. so much fond of these manures 
to be put in their lands so that what-
ever they sow, grows properly. We 
have been using the cowdung as gobar 
gas whereby the gas is produced from 
the cowdung and when that gobar gas 
plant is used, we get tl"te gas enough 
tl) cook the food for some purposes. 

We are talking of the people's car 
in India. Henry Ford said that he 
would produce a car for every farmer 
and he kept up the promise. And I 
know that Ford cars were available 
for Rs. 2200 or roundabout that. Two-
seater was available for only Rs. 1800. 
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But what is it that our capitaUsts are 
doing here. the Birlas nnd the Wal-
chand Hirachands? Instead of pro-
ducing cheaper cars, they are making 
them more and more expensive. Even 
the jeeps which Messrs Mahindra and 
Mahindra promised to produce soon 
after the end of the war for Rs. 4,000 
could not be produced and now the 
jeeps are available for not less than 
Rs. 18,000. 

Then. Sir, We give too much impor-
tance to the language question. First 
we divided the country religion-wise, 
India and Pakistan. Then we divided 
the States language-wise. We are 
gradually disintegrating the country. I 
would suggest, let us have only five 
States,- five zonal States, Noth, East, 
South, West and Central. and get rid 
of this language question. Let langu-
"ge be a means of expression and 
nothing more. Let us try to produce 
the feeling of national inlegration by 
this way. The time is ripe when we 
should say that India is our country 
and we should develop the country as 
soon as possible. 
12.50 lIRS. 
IMR. DEPUTY-SPEAKER in the Chair] 

SHRI J. B. KRIPALA!'H (Guna): 
Mr. Deputy-Speaker, Sir, I heard 
yesterday the learned eloquence of 
Dr. Rao. Of course, the eloquen('e 
was not as telling as the el<XJuence of 
our sister (lnteTTUption). Sometimes 
iearned people with their eloquence 
confuse people, but they do Dot con-
fuse people without first confusing 
themselves. The learned professor 
sPOke in different terms thun when he 
was in the university. He said, there 
are no ideological overtones in the 
Budget. Afterwards he said he was a 
socialist and we must work for 
socialism. What did he say' He said, 
H we are to bring socialiJr:l in this 
land we must be prepared to pay more 
and more taxes, while he praised ali 
the remission of taxes thet WIl3 made 
by the Finance Mlnister to the capita_ 
lists. I wonder where from more and 
more taxes which are di"iked by 
every party will come excepting from 
the poor, and I suppose that would IJe 
the fulfilment of socialism. 

Then he said that he welcomed the 
inflation that has been plo"ided tor 
in the Budget. Why ? B.!cause, he 
said, that would keep the prices of 
foodgrains hiIh which ~ as necessary 
for the cultivators, while the Planning 
Commission has been saying that the 
cultivators are getting enough and 
they must be taxed. I do not knew 
what the policy of the Government to 
increase food prices is, because it had 
in the past an effect on w hn t thr 
economists call cost-push-inftntiC'ln. He 
wants this inflation to be added on to 
by another inflation which h the r.QRt-
push-inflation. 

Then he said that we will soon be 
able to export agricultural produce. 
This promise was gwcn to us by our 
£rst Prime Minister at til.! time of tl:e 
Second Five Year Plan. But, as yet, 
we have not seen this promise ful-
filled; rather, we find that we haVe to 
get from outside more and more food. 

Then, he gave us an account of how 
our economy had been suffering and 
how this economic crisis had o"ertaken 
us. When I and some others asked 
him about the causes of this economic 
crisis which has bedevilled our public 
and private life, he said: ''00 not 
interrupt; wait; I shall come to it". 
Up to the last he did not 'live any 
causes for our present "!{oncmic condi-
tion. Of course Government has been 
giving causes which it thi'lks are not 
in its hands which were acts of God: 
for instance, droughts arId foreign war. 

But, as I said during the d s ~s n 
on the President's Address, ~ e e are 
r\8lly man-made caUSi!S, if 1 may ,ay 
~ , government-made -:aUJes, and 1he 
first and the greatest .:ause Is inflation, 
monetary inflation in on economy that 
is stagnant and not expanding. Then, 
there is this cost-push-inflation which 
is also man-made and not God_made. 

There is .iefect in our industrial 
policy, which has n)t heen properly 
conceived. There are gigantic plants 
that have beel1 put up. We lire told 
sometimes that this or th'lt plant Is 
the biggest in Asia; s"metimP.9 we are 
told that it is the biggest in the world. 
This craze for billJless has affected our 
economy very adversely. There are 3 
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steel plants and 50J)er .:ent :>f their 
capacity is kept idle resulting in a 
loss of crores of rupees. Yet, anothw 
plant is contemplated at Bokaro which 
will be much more costly than i he 
plants that lire alre",d;,r there. 

Priorities too are neglected. as 
pointed out in the Hazari Heport. 
When you ha;r" a planned e.'cnomy it 
is not only necessary that you fix 
priorities in the public sector but you 
have to fix priorities in the private 
.sector. Our li::ensing policv also has 
been very defective. Another thing is 
the failure to identify our mistakes 
and disinclination to take proper 
steps at the proper time to rectify 
those mistakes. There is no dialogue 
between the G.:>vernrllmt, industry and 
<:ommerce. There is ever-increasing 
unproductive expenCliture In the Cen-
tre and in the 5tates. Further, nlUch 
of our private investment has gone 
into land and nalaLh:1 buildings. Also, 
there is con.;p:cuous consumption. 

MR. DEPUTY-SPEAKER: I hope he 
will finish in two or three minutes. 

SHRI J. B. KRIPAL,'NI : I have not 
even begun. I do not ask any question3; 
I never raise any lJ,,\nts of order; J 
.speak three or four times. 

AN HON. MEMBJo:R: Let him con-
tinue after lunch. 

MR. DEPUTY -SPEAKER: I will 
bave to adj ust. All right Let him 
<:antinue after l..mch. We adjourn for 
lunch to meet again at 2 O'Clock. 
IS !IRS. 

The Lok Sabha adjourned for Lunch 
till Fourteen of the Clock. 

The Lok Sabha re-aBBembled aJter 
Lunch at Fourteen of the Clock. 
[MR. DEPUTY-SpEAKER in the Chair) 
GENERAL BUDGET-GENERAL DIS-

CUSSION-contd. 
MR. DEPUTY -SPEAKER: Mr. 

Kripalani to resume his speech. N!"y 
I request him to be brief? 

SHRI J. B. KRIPALANI: have 
listed the causes of our present !!cc>-
nomic troubles. Tney are all man-
made causes nnel T must say that they 

have been callsf;d u¥ the blundering 
of our Government in the 111st fifteen 
years. Has tlle Budget remedied any 
of these causes so far as it is possible 
for the BudJtp.t to do so? AU causes 
may not be cured by the Budget, Lut 
there are certam things which the 
Budget could have done which it has 
failed to do. Takc, for instance. infla-
tion. Deficit fin.mcing we were told, 
will never be resorted to during the 
tenure of office of our present Finance 
Minister and in our uhilosophy H is 
said: ";;rr., ;;rrll' q'q" if \ifl1f" 

I SUPPOSe this has a reference only to 
the so-called . n s,,~ in the inter-
national field, but it h!l3 nothinl1: to 
do with the promises that the Mmisters 
make to the pub,ic from tIme to time. 

The only bright spot in the Budget 
is that for thc first time it has been 
recognised that agriculture is the basis 
of all economy and also it is the basis 
of industrial gr:.lwth. In America 90;' 
or 10% of the ,opu!at.ion afe engoged 
in agriculture and they supply the 
whole country ana other ('ountries 
with foodgrains. But it is good that the 
Government has e~ n ed the fad 
that al1:I'iculturc is the basis of OUf 
industry. Yet, we were told that thl'Y 
will have to import six or sevt'n 
million tonnes of foo·1. Why? BecaUse 
they will be ha-;iilg boJfIer stock.>. ~ s 

talk of buffer s ~ has been going 
on since the d<tYs 01 Mr ... 

SHRI PILOO M(;DY (Godhl'i') : 
Since the duffers took over. 

SHRI J. B. KRIPALANI: ... PaW 
and even before thot and when the 
drought came and We wanted grail., 
we do not know Vo'ht're these stocks 
had gone. I wouid requeet the Finance 
Minister to make sure that when the 
Food :Minister molkes buffer stocks, he 
sees that he has provision for keeping 
them. I am afraId we do not have 
proper arrangements for ee~ n  these 
buffer stocks sllte from insects and 
animals. It was said by our last 
Rashtrapati that 30';0 of our foodgrains 
are lost on account of insects and 
rodents. What is the conclusion? 
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It is said that this Budget woula 
give an impetus to our economy. I am 
sorry to say that it will be no such 
~. If thoere is tu be ony change. 

it will be only a marginal change. I 
am forti:fied in' ~ opinion by an 
international 8'.1thOiity, Or. Myrdal of 
'Sweden, and he is an intel'nationaJl.v. 
known perdon. ~ a~ oft.en hc-re. 
was consulted by our Prime Minister 
and also by the Planning Cf)Jmnisgion. 
'Sir, it would be wry useful for Prof. 
Rao to hear the opinion of an inter-
'lational authority whom he must be 
knowing. What -ioes Dr. Myrdal s~.  
He says: 

"The ~ n n  of tI,e econo-
mic revolution contemplated by 
Jawaharlal Nehl'l\ ha., become l.t'r-
manent." 

Then, he Sa.!'<; that our induslri;:l 
revolution must not follow the lines 
taken by ~ iaduslrial revoJuti;m 10 
the West but it must be job-oriented. 
This wps the .. ery tl:ing that Gancihiji 
used to talk aner which WI' here have 
failed to follow. 

An international conferr,nce is going 
·on here ancl We want them to help us. 
We know that this want of job-
·oriented economy is pressing hard on 
every Western country. They have 
introduced automation. Automation 
means that they can produce any 
amount of goods, but labour will not 
increase; that means that the people 
will have no purchasing power. So, 
·every country in Europe, and America 
itself has a balance of payments to 
meet, and their currencies are being 
devalued. England has already de_ 
valued. We devalued our currency 
because of inflation and other things. 
But we did not take any step.> to 
'rectify the economy as they have taken 
in England, for example. They have 
disbanded their eastern Army; they 
ihave dismissed their expenses on 
ltheir defence and they have taken 
away even the health scheme which 
the Labour Government had them-
selves initiated. They are not afraid 
of beina unpopular as our Govern-
ment are afraid of. Therefore, our 
Government are beeomllng more un-

popular than they would be if they 
took proper steps to put the economy 
on its feet. 

Further the Prof. says that there is 
inefficiency. He is talking mostly of 
India; though his report is on South-
East Asia His emphasis is on India. 
He says that another difficulty is in-
efficiency of our administration and 
inefficiency in our industry. He says 
that there is rigidity and inequality 
of established institutions which have 
not been changed. He says that there 
are unequal economic and social powcr 
relations. These have become more 
unequal than ~y were before. 

So, here is an international authority 
who is a friend of India. and whom 
Shri Jawaharlal Nehru had invited and 
whom the Planr.ing Commission had 
also invited to advise them. he has 
given this report in two volumes. and 
he was authorised by an international 
body to make .l report. What is the 
meaning of all this? The meaning of 
all this is that there is colossal un-
employment and frustration in every 
section of society. And what does it 
lead to? It leads to the violent dis-
turbances that we see. The law and 
order situation has become impossible. 
Even our morality is affected by these 
defective economic relations. The 
effect of all this is that politicians do 
not mind how they behave. so that 
our democracy also Is in danger of 
being frustrated and it is being frus-
trated. There was a Speaker in 
Bengal and there is now another 
Speaker in Punjab. In no Western 
country will the Speakers nullify the 
Government. the executive and the 
judiciary and the legislature. Here 
all the three are nullified because our 
morals have gone down. In Englanr!. 
such a thing will not be done. in 
America it will not be done. People 
will be ashamed. these thing3 are not 
done. All these'things are being done 
because economically we are down. 

I did not believe in Marxism. but 
am inclined to think that M.arx was 
right when he gave an economic inter-
pretation of history. But I lind it is 
not the economics that have gone 
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wrong, but it is those who are manag-
ing the economics, it is the Govern-
ment that has gone wrong, and unless 
the Government puts its house in 
order, unless they bring about effici-
ency, unless they bring about economy. 
unless they change this luxury expen-
diture that is going on, they may have 
a majority in this Parliament, but there 
seems to be no future to this country. 
As we see, neither the Congress Party 
nor any other party is going to help 
this country to get out of the morass 
in which it has been dragged for the 
last 20 years of the Congress Govern-
ment. 

IIff f.r. ~ ~  ~ 
~, II ~ --~ *iT am: 
~ f'iIf';m:>: <tiT ~ ~ ~ ~ 
~ g3IT ~ am: ~ om: <tiT ~  
~ ~ I ;;rn ~ 'fllf 'ti1: ;fit 3Tir 

irtt ~ anf I "4' "3'f <tiT ~ ~ 
~ ~ ~ <tiW flt; ~ if;;fG 
3fT1rr ~ I 

What is this deficit of Rs. 290 crores 
in fact? Let us examine it in some 
detail. Out ot this Rs .290 crores, Rs. 
150 crores are meant for the butter 
stock of foodgrains, and another Rs. 78 
crores are meant for the States as 
advance. Thus. actually the deficit is 
of the order of about Rs. 62 crores. 

<Ii' ~ mr-n ;r ~ « ~ .., e~ ~  
f'filn ~ II Iti'Ic ~ ~ ~ I 
~ ~ ;r <tiW ~ flt; : 

They serve best who watch and see. 
You must watch and see what the 
Finance Minister will do, see what is 
in his pocket. 

ctifili1lf'1ife if Tf of;..- ~ 'flf, ~ 
~ ttmn=WT of;..- ~ 'flf I tIlT ~ • 
~~ ~ ~,~~~~ 
if;;g 'fiT .." ~ ~ if ~ ~, 
.." flt; ~ ~ 'fiT ~ « ~ ~ 
~~ I ~ ~  fimffifi"t 
~ W ~~ ~~ 

~ ~ ~ flI; ~ -  ~
~~ ~~~a  

~ ~~  ~~ 
~ ~ ~  1ft ~ ""fA; ~ 1W'T If; 
ifT/.Ai1?: ~ ~ if ~ ~ ~ ~ 
~, am: ~ 'fiT i1ifm ~ ~ flI; ~ 
~ arrit qT ~ I ~ ~ if fri'1-
u;tTi1" ~ ~ if ~ mm 1W'T !fiT 
ifT1I"!fiTe :rl am: ~ ~ "n.- ~ 
~ flt; ~  ~ ~  ~ 
Oil" <tiT ~ ~ ~ 0TTi1T ~ ~ I ~ 
flfmft ~ 'fiT ~ ~ I 

~~~,~ ~  
3l1'l" ~ ~ ~ ~ ~ I ltfT 

~ if ~ ~ I ~ 'fiT ~
em: ~ ~ i!i1 ~~ lflIT 3TR ~ « 
ilJ ;fu: 3fT1rr I ..,-ar 5 ~ i!i1 II 
3fT1rr crT ""'" ;r l!if .~  I lli'l" ~ 
flfi d ~  ~~ ..". Ifi': ~  ~ 
~ if lflTT g3TT ~ ~  ~  
if lflIT am: ~ <it ~ <tiT ~~.. . Ifi': 
~.,. I ~ ~ Ifi': m d1 ~ « '3"'l"il1" 'fiT 

~ 'flJ.'1T <'f11lT ~ ~ i!i1 ~ ~~ I ~ 
lJ. 0 !fi 0 tr<Hifc ~ ~  ~ ~ 
~~~ ~ ~~~~ 
~  atN ~  ~ ~ ~ 'fiT, 
anf mo ~  am: !fio «to ctlJo !fiT 

~~  

!tlfi qrIfo'filf ~.~  ~ lflIT ~ ? 
"'I fp ~,~  ~ ~  .... 

~  ~  ~ (ifll): 
~ m ~  ~ ~, ifi! lflIT ~ ~ 
lflIT ~ I 

ti,' ~a  ~  ~ If; wmt <it 
fuiTtif 2 ~ n ~ I ~ 
flt; on ~ on ~ iTR' lI>l" 00, d1 ~ 
~ ~ 'flfl ~ ~ ~ ~ ~ 
flI; ~ 1t1'I"0 !fio at11IT t ~ ~ 
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1!ilm .. ~ I ~ ~ 
~a ~~  ~  
~ ;roJT ~ ~ !fiT ~ ~ I ;roJT 

~ . ~~ . ~ ~~ 
lIi't ~ ~ ~ I f.;rn <tt ~ it 'ffl 

~~ I ~~~~~a ~ I 
q-;;:;fur ~ ~ fl ~ llif ~ 
~  ~ ~ ~ ~ ~  ~ ~ 
~~  ~  <fro ~ 

~~  

a n .~~ ~~ 
89 am- ~ ~  ;;IT fir. ~ ~ 
n ~ w:mft am:: ~ ~ ~ ~ 

1J!;T 102 aror ~ ~  ~ ~ I ~ 
;;IT ~ ~ ~ ~ gt ~ ~ ~  
;z:m m<rn ~ a"r ;;mrr ~. am: m:r 
~ ~ ;;mrr ~ I ~ ;;IT <rffif-

~ ~ :nrit "1ft ~ 3M'ft 3fni ~ 
i<: ~ ~ I ~  ~ cm:{I fq 41 {I I 

~ fir. 'Ff ~ ~ ~ ~ srfumr 
amr "1ft ~ 2 50 q-hqrft ~ ~~ ~ 
~ ~ ~ ~ ~ ~ "1ft mf11<;r ~. I 

'ffi .~ lIi't l1 ~-~ '1fun: ~ $ 
. ~~  ~~~~ .~  

am OilfRr <tt ;;IT lilf ~ cf ~ ~  ~  
~~~~  ~~~~  
'l1Ci'IT ~ I ~  ~ ~ ~ 
;rill" ~ ~ I ~ 'Pft .~
'fi"'T ~ ~  ~ 3l'R ~ it m 
(lc{I'I..,(OI "1ft ~ 'fWt ~ ~ ~ 
~  

~~ -~ . ~~ ~ 
~ ~~~ ~  am-

~ ifiT ~ ~ ~ #1rm IT'll ~ I 
ar.r '<iT ~ <=mI e;r ~ ~ ~ 3IT'f 
ll'1fT'IT ~ ~ I II ~ flrfuT ~ 
~  ~~~~~ .  
<tt ifo1ft ~ «r ~ ~ ~ I ~ awmr 
q;: am ~ ~ m ~ ~  l!iT 

. ~ lft Iti1Il if ~~, ~ ~ lft ~ 
~~ ~  ~~~~ 
fit; ~ ~ w: wifi1i if; ~ wifi1i 00;:rr 
m;;r 1R ~ ~ ~ Iti't, ~ 't'f if; ~ 
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SHRI N. K. SOMANI (Nagaur) ; Sir, 

while participating in the budget 
debate, I am reminded of a story that 
all of us learnt in our primary school, 
where there was a vivid illustration 
entitled Gulliver's Travels, where we 
found that Gulliver was lying prost-
rate in the middle of the woodE, trying 
to recapture his eneriY and to find a 
new direction; and, before he got up, 
he found small tiny little men trying 
to put a number of bandages on him, 
so that he could not move. I would 
like to beldn my presentation with 
this remark thai. the Deputy Prime 
Minister for the first time in the last 
10 years has tried to take courage in 
his hand and has attempted a little 
limited change, but like Gulliver has 
not been allowed to do enough. Not 

only speaker after speaker In this 
HouSe, but international economists, 
the Planning Commission, the Govern_ 
ment of India and the people are 
agreed that .we are in the middle of 
an economic distress, that our plans 
have gone awry and are in disarray, 
that the fourth plan has been post-
poned and this was the propitious 
moment when he could have done a 
lot more to set the economy going. 

It is a very curious fact that two 
speakers agreed on the present situa-
tion summarising the country's pro-
blems today. One was Prof. V. K. R. V. 
Rao who yestel'day summarised the 
country's problems beautifully and 
well. He talked about unbridled in-
flation thaf we have been facir.g for 
the last several years. He talked 
about our high cost economy where 
price has become such a stumbling 
factor that we are completely dis-
abled to sell our produce at home or 
abroad. He talked about the debasing 
and devaluation of our currency 
whick, in spit.e of a massive dose of 
devaluation, continues to shed its value 
year after year. He talked about the 
growing unemployment and 0. host of 
other problems about Which we are 
all allreed. The other speaker who 
spoke in similar strains to the Indian 
Merchants Chamber sometime ago was 
Mr. J. R. D .. Tata, who unfort_unately 
speaks infrequently in the cOlllltry. In 
the matter of summarising the pro_ 
blems of this country, both these 
gentlemen were identical. 

As far as Prof. Rao is concerned, he 
has had a tremendous opportunity to 
prove his theories when he was not 
only a distinguished member of the 
Planning Commission but now ns a 
member of this Government. I submit 
he has nothing new to offer to this 
country, because whatever his policies 
and philosophies have been, they have 
been followed by this country for the 
last 15 years under his aegis and 
under his direction as far as planning 
is concerned. Therefore, we will have 
to give the benefit of doubt to another 
set ot theories which will revive our 
economy and we can take more 
courage in our hands and try to follow 
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mellningful examples and lessons from 
several tiny little countries round the 
world.. countries like Ivory Coast in 
Africa, like Philippines and countries 
lilt(! New Zealand, Mexico and Japan. 
With greater adherence to these prin-
ciples followed by these countries we 
can take the country to more rapid 
ecOI10miC advancement. The manage-
ment of the economy of the country 
is no more a £\less work if the decision 
making process UIJl be tried today not 
only in business. but in the adminis-
trat;on of.a country, either on 
computers or on matnematical models 
or on simulation theories or other 
operational techniques. Therefore, I 
would appeal to the hon. Deputy 
Prime MiniSter that before he ushers 
in any new proposal, before he makes 
any adjustment towards thP. positive 
or the nel[ative side. he can try all 
thE,se models and not leave anything 
to chance or guess work. 

I was saying that presently this 
country is not yet out of the woods; 
the balancp. of payments position still 
continues to overcome us and there is 
stagnation and imbalance between the 
agricultural and the industrial growth, 
with the former far outstripping thE' 
latter. This is uIl the more pertinent 
because during tbe last five years we 
have witnessed in this country 81 per 
cent rise in thr; agriculturdl prices 
vis-a-vis 28 per cent rise in the indus-
trial prices. In addition to a 11 these 
factors, our problems are further 
accentuated by an exploding popula-
tion. On this, I submit, in spit" of the 
youthful and energetic Minister for 
Famliy Planning. hardly anything has 
been done in this country which wiU 
justify our ambitions. 

I wish to say something on the ex-
penditure on defence and the consump-
tion expenditure. I am not trying to 
over-e;implify the enormous problem 
that faces the hon. Deputy Prime 
Minister; but I would like to say this 
that instead of trying to sher in 
limited winds of cflange he should 
have been more bon!'. courageous and 
realistic and 'should have set the ball 
of economy rolling. We are just like the 
patient suftering from cancer. There 

is. therefore, need for an irr.mediate 
surgery instead of gi"nng the patient 
the radiation theraphy, which will 
only postpone the evil. We have to 
examine the budr,et nom this point of 
view, whether it will help our reces-
sion, which is enveloping tht' country 
today with our high'-I"cst economy. WI! 
have to see whether it will r"duce !'ur 
cost of production and n eas ~ our 
exportability. Our investment market 
is stagnant and moribund. We have to 
see whether the budget wil' revive 
the necessary climate and wl·.ether the 
capital market will get the ner.essary 
movement. 

I would also like to refer to another 
curious feature, that there is lack of 
coordination between the various Min-
istries of the Government of India. 
There is lack of coorctinati!'n hetween 
the Ministry of Filll1111ce. COlllmeree. 
Ministrv of Industry and :Ministrv of 
Food and Agric ... lture. Othe"wise 'how 
can we explain with the increased 
capactty fnstan'ed in this country. our 
Commerce Minister and Industry Min-
ister going on liberaUs!ng the imports 
in a rather indiscriminate manner, not 
at all concerned with what happens 
in our country,' at home. I would like 
to say this, that either the hon. Deputy 
Prime Minister who was the Chair-
man of the Administrative Reforms 

Commission for two years had not 
been able to reduce the cost of admin-
istration and consumption expenditure 
in our Government. or something else 
has gone wrong somewhere. Other-
wise how can you expTath the fact 
that in 1964-65 the cost of civil 
administration in tbls country W ~ Rs. 
107 crores which has now l!one up to 
Rs. 186 crores in the budget proposals? 

At this moment I am reminded of a 
very curious story. The Minister of 
Ilome Affairs the other day while 
answering a question put by me 8S-
serted that Rs. 1,16.000 are spent 
every year in this country of ours. 
twenty years after independence, on 
training new lAS recruits in VIe art 
and craft of horse riding. Not only 
that, he said that for these collectors 
and distrkt magistrates it is necessary 
for them to be conversant in this art 
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and that it is an ancient Indian tradi-
tion. This is the type ot thing where 
we follow blindly the British tradi_ 
tions. During the British day~ the 
collectors and district magistrates were 
expected to lead their charge of the 
light brigade upon the Indian people 
and horse riding probably was relevant 
in those days. There are numerous 
examples of this type of waste. If 
this Rs. 1.16,000 was spent in training 
these officers in the field of behavioural 
science, in the field of human relations, 
in the field of getting along with 
people, in the fieid of increasing their 
sensitivity to become alive to the need,,; 
of the people, I am sure this amount 
would have been very well invested. 
I suggest, therefore, in view of this, 
we CIl'lDot afford such expenditure and 
attitul!e any more. 

The entire new employment to the 
Government sector should be frozen 
for the time being before we can give 
meaningful and full employment to 
the existing people. I am told there 
are 6.5 million people today on the 
State rolls, when you take both the 
Central and State Governments to-
gether, and this has not stopped at all. 

Coming to defence. for the first time 
defence has broken the sound balTier 
of Rs. 1000 crores. It is ~ to 
suggest we should apply any indis-
criminate or irrelevant cut as far as 
defence is concerned. But we can 
certainly apply modern management 
techniques, certail:lly'look into logistics, 
our mobmty, inventory control, pro-
fessional management and follow and 
take meaningful lessons from Mr. 
Robert McNamara who no'; only 
pruned the U.S. defenCe budget by 
billions of dollars but ill this process 
proved that if you want to become 
more efficient and effective, budget is 
not the only c6nsideration, we have 
to follow modern tools of management_ 
Therefore, I would like either a 
standing committee on defence or a 
closer probe into this eVE'r-mounting 
de en~ expenditure. 

OnCe again the financial, fiscal 
indisciplinE' of the States of India has 
made the entire country pay for it. 
Just last year the Deputy Prime 

Minister provided Rs. 113 (;l'Ores t() 
liquidate their overdrafts on the 
Reserve Bank. Now, to perpetuate-
this indiscipline, because he has not 
been able to control these various 
States, he is once aeain providing 
Rs. 50 crores so that these States can 
come into discipline. I suspect at this 
rate they will never be disciplined 
and this Rs. 50 crores is likely to go 
up to Rs. 80 crores or even Rs. 10D 
crores depending on the circumstances. 

Now I come to the State sector or 
the public sector. I am afraid this has 
become anti-public sec,tor, otherwise-
we cannot justify the gross mis-
management that is being perpetuated 
in the matter of iIlvestment of nearly 
Rs. 3000 crores. It has bei.!ome a 
bottomless and fathomless pit of one 
way traffic of finance and revenue. 
Aiter all the country is entitled to a 
reasonable rate of return on these 
business enterprises. This is also 
part of the national economy. There 
have been numerous reports, In this 
House there have been innumerable· 
reports by experts and by review 
committees which have gone into this 
problem. The Administrative Reforms 
Conunission has come out with a 
document. It has tried to probe into 
the workillg of the public sector enter-
prises. There has to be a lil'e drawn 
somewhere by which the present 
investment of over Rs. 2,900 crores has 
to be frozen until such time as all 
these enterpri5es start yielding reason-
ablj, revenue to this country. Just 
imagine what a chance we are missing. 
Just a nomillal 5 per cent improve-
ment over the present 1.5 per Ct'nt 
yield from this colossal investment 
would improve the central revenues to 
the extent of Rs. 125 crores and half 
the problem of inflation and deficit 
financilng which the Deputy Prime 
Minister has been ill-advised to resort 
to would have been solved if there 
had been this nomillal retul n on the 
public sector enterprises. 

Once agaill, Professor Rao yesterday 
counselled us that we should not be 
ideological or doctrinaire in the matter 
of our budget. I am sorry to say that 
another ideological baby in the shape 
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of the Bokaro plant is being foisted 
on ~ country. A project which 
should not have been allowed t.o see 
the light of day, a project which should 
not have received any investment from 
government, for such a project Rs. ilO 
crores has been appropriated in the 
budget at this time. And I dare say 
that this Bokaro project is going to 
cost us. at this rate of inflation in this 
country and at this level of manage_ 
ment in the country of the public 
sector enterprises and the ideological 
forces that are working behind this 
project, it will cost us upward3 of 
Rs. 1,000 crores when and if c:lmpleted. 
And you do not have much freedom 
when you are dealing with the Rus-
sians, because they are going to ~ e 

it to you as one complete plant of their 
specifications and the Indian industry 
is going to be denied either fabrica-
tion or design or supply of material, 
as far as this plans is concerned. 

In the matter of family planning, ! 
do not know why the hon. Deputy 
Prime Minister, while he has givt'n a 
weighted assessment or write oII in 
the matter of exports and one or two 
other items, he does not provide for 
one and one-third write off in the 
matter of expenditure on family plann-
ing in the private sector. After all, 
we have to encourage all ('fl'ort" in 
family planning and, therefore, the 
corporate sector must be encouraged 
to put in as much money a, possible 
in the family planning programme. 

It is a pity that all this while in 
this country the utmost attention has 
been paid to create capacity but very 
little and scant attention has 
been paid to utilising this capacitY' 
efficiently and economicall.i. When 
it recommends a capacity. the Planning 
Commission is faulty in its programme. 
The Ministry's licensing pro,;ran'me is 
faulty. The DGTD also has it3 share 
of blame that we keep on indiscrimi-
nately creating capacity without 
bothering t.o look where the raw 
material is going to come from, whe-
ther the unit is able to put in economic 
production, whether we shall be doble 
to export at all, whether this is the 
minimum economic unit in the 20th 
L1SLSS/68-6 

century technology. We must under-
stand once for all that eithc:.r we have 
to make do in this country with small.. 
scale cottage type of industries, 'rres-
pective of considerations of efficiency 
and cost, or this country has to com-
pete in international markets; if :,ur 
textile industry must be able to com-
pete with the textile industly in the 
west, our computer technology has to 
be equal, if not better than. the CO'll-
puter decisiol} m.,king technology of 
the west and our personnel, our 
management our philosophy, our 
environment, they must be equal, if 

. not better than, those prevailing in 
those countries with whom we are 
supposed to compete. 

While on this question of idle capa-
city, I think I must comment at this 
stage on the' lack of coordination bet-
ween the various Ministries. How can 
you justify the import of aluminium 
products when the aluminium industry 
in the country is operating today at 
20 per cent of its installed capacity? 
How can you justify the import of 
cables when the cable industry is in 
the throes of a severe recession? How 
can you justify a liberal dose of indis-
criminate import of separats end 
components when the entire engineer-
ing industry has downed its shutters? 
I have so many other examples of this 
type of lack of coordination but for 
Jack of time I will not go into this 
any more. 

Then I come t') another ~e Whf'Te 
the Government could bave used a 
little more imagination. India is one 
of the largest bUYE'rs of fertilizer todoy 
in the world market. And will you 
believe that e ~ on a monopoly basis 
we allow this ~ ,·tilizer to ,~ t.) 
India, it is packf'd in paper bags or 
jute bags made in Pakistan? TJoes it 
need the Governmen, a lot of ima/fi-
natiol) to tell ou, suppliers Ih9t lhrv 
can make use ot jute bags made in 
India for packing fertilizer. 

TIlE DEPUTY PRIME r,';1NISTER 
AND MINISTER OF FINANCE (SImI 
MORARJI DESAI): How is it 
possible? 

SImI N. K. SOMANI: It is certainly 
possible. I 
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3HRI PILOO V-ODY: I£ YOU are a 
big enough bUYf·r you cau dictate 
terms. 

SHRI MORARJI DESAI: I know 
what terms they are dictating. 

SHRI N. K. SOM4NI : 'rOen I would 
like to say that the vanaspathi industry 
must be de-controlled immediately, not 
only from the point of view of the 
steep fall in the groundnut oil prices 
but for many other reasons. The price 
of groundnut oil has fallen to such a 
level that in the next term the farmcr 
is not going to touch this crop. But. 
for a variety <>f considerations, the 
Government of India is continuing to 
perpetuate its control on vanaspathi 
industry, on paper industry and a host 
of other industries. 

Coming briefly to the field of ~ se 
duties, I fail to understand why snch 
a heavy load of excise duties is put 
upon the textile industry, When the 
textile industry YIelds to the Cent.ral 
exchequer over Its. 100 crores in 
terms of excise duty alone why is it 
that it has not been thought fit to be 
given relief. After all, our exports of 
cloth textiles arc fallinp-, OU r produc_ 
tion of cotton and yarn are falling, our 
employment in the textile industry is 
falling and the entire performance t.as 
been afflicted by the heavy load of 
excise duty imposed by the budget. 
Therefore, this is the time when inter-
nal marketing also is a prime question 
and, after all, they are not going to 
export hundred per cent 1)roduce And 
the cost of cotton and wages is not 
under the industries' exclusive control. 

Before I sit down, I would like to 
say that just a nominal scaling down 
of corporate rates of taxation from 55 
and 60 per cent to 50 and 55 per cent 
and the abolition of 10 per e ~. sur-
charge on personal incume-tax which 
would lulve cost the Deputy Prime 
Minister only Rs. 57 crores would have 
provided the necessary stimulus ~nd 
incentive for this economy to J'cVI'\'e 
itself and to get going. When you 
compare in the contellt of the out-
standing tax arrears cf over Rs. 550 
crores and when you consider the total 

budget outlay of Rs. 4700 crores, it is 
a very small price to pay it you want 
the economy of the country to compete 
with others. 

While I welcome the distinction that 
has been removed between earned and 
unearned income. I wuuld like also to 
make an earnest plea with the hon. 
Finance Minister that th", distinction 
of taxation between public and private 
limited companies should also be 
abolished now. After all, a large 
majority of our corporate activity is 
done either on the lines of Hindu 
undivided family or the area of opera-
tion is so narrow that a few people 
;ust get together and, in the shape of 
a private limited company, engage in 
manufacturing, trading or marketing. 
From this point of view. in respect of 
these large number of group of people 
of private limited companies who for 
purely legal. technical or other reasons 
have not converted into public limited 
companies, I think, it is unfair that 
they should continue to pay higher 
taxation. 

Then. speak of an outstandillg 
document in respect of Which, of 
course, the Finance Minister, would 
hasten slowly and that is the Bhootha-
lingam Report. One aspect of it which 
he should consider during the deli-
berations of this debate is the Iaising 
of the minimum slab of income-tax 
from Rs. 4000 to Rs. 7500 as has been 
cogently recommended by Mr. Bootha-
lingam. When you consider that this 
slab of Rs. 4000 was fixed in the year 
1951_52, when you consider the price 
rise that has occurred after that, when 
you consider the complexity of the 
burden on the Department of Income-
Tax in the matter of assessment and 
collection, from every point of view. 
it behoves that the time has come 
when we should raise the exemption 
limit to Rs. 7,500 in the case of indivi-
duals and Rs. 10,000 for Hindu 
undivided families. 

The former Finance Minister, Shri 
T. T. Krishnamachnri has made a very 
serious statement castigating and 
ridiculing this present Government. 
He has even charged that all his plans 
and all his proposals and his promises 
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given on the floor of this House have 
been purposely cold-storaged, sabot-
aged, by this present Government. 
While I will not join issue with Shri 
T. T. Krishnamachari on this. there is 
one aspect of his promise that I would 
like to bring to the attention of the 
present Finance Minister and that is 
the vital complex of Rajasthan Canal 
project about which the people of 
Rajasthan and the Government of 
Rajasthan were promised on the floor 
of this House that in terms of agri-
cultural potential. in terms of its 
defence potential and the sheer in-
ability of the Rajasthan Government 
to complete, this project will be taken 
by the Central Government. 

MR. DEPUTY -SPEAKER: I would 
like to point out that on this side there 
are a number of Members who arc 
eager to speak and the Members 
e s n ~  some States have yet to 

participate· I request you to confine 
vourself to 15 minutes each so that I 
may be able to accommodate as many 
Members as possible. Shrimati Tar-
keshwari Sinha. 

qr ~  liZ<,\, ~  

~~ ~~, ~  ott l'fT"!l'f ""Vir € 
f.t; f'foil'-f'foil' <'ft1rr it. ;wr ~~ # ~. I 

Mr. DEPUTY SPEAKER: That is 
not the question. We will see that all 
the States get their proper share in 
the debate. 

SHRI P K. GHOSH (Ranchi) : Sir. 
is it a monopoly of some of the 
Members to speak on everything? We 
are not being given any chance. (In-
terntption.) . 

MR. DEPUTY-SPEAKER: Every 
State, as far as possible, will get a 
chance. 

SHRI P. K. GHOSH: Some Members 
are speaking on everything. We want 
your production. Sir. 

MR. DEPUTY -SPEAKER: On some 
occasions, rather senior Members are 
allOwed to participate. (Interruption) 
As far as possible, I will trY to 
accommodate the Mbemers from all 
the States. 

SHRI PARTAP SINGH (Simla) : Sir, 
I have not been given any chance to 
speak during this session. 

MR. DEPUTY-SPEAKER: I know. 
There are other members also. 

SHRlMATI TARKESHWARI SINHA 
(Barh): I thank you very much for 
giving me this opportunity to &peak. 
May I inform some of my friends who 
are sitting in the llack, if they are 
pointing to me that I have spoken a 
number of times, that I did not speak 
on the President's Address; nor did I 
speak on the Railway Budget because 
I wanted to speak on the General 
Budget. Therefore, I would like to 
remoVe this misunderstanding that I 
have spoken earlier and I am taking 
my chance out of queue. I do appre-
ciate that ..... . 

MR. DEPUTY-SPEAKER: Even if 
she does not take part, her presence 
is felt and that is why they feel that 
she has spoken. 

SHRIMATI TARKESHW ARI 
SINHA: I have. listened to the speech 
of the earlier speaker and also the 
speeches made in the last three days, 
and I feel that many of the points that 
have been made are quite genuine and 
deserve serious consideration. I do 
agree with Acharya Kripalani that 
many things have been allowed to go 
unattended and that is why we have 
come to face this situation. I do 
appreciate that the Deputy Prime 
Minister had a very mixed inheritance. 
It was not altogether an unmixed 
blessing. He inherited many things 
and he is facing many things. 

It was quite a difficult job to present 
a budget when the resources capacity 
fell down and the resources did not 
come up to expectations. He was 
faced with a large gap which he had 
to leave open and. there was no other 
course by which he could pave bridged 
that pp except either by heavY 
taxation to fill that gap or by creating 
Immediate resources which was not 
possible because of the inftationary and 
recessionary climate of the Indian 
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(Shrimati Tarkeshwari Sinha) 
economy. Therefore, what he has 
done may not be a great blessing but 
it is only out of necessity that he had 
to resort to this deficit financing. 
Therefore, I could not quite appreciate 
the argument that was put forward 
yesterday about Mr. Morarji Desai's 
breaking his promise to this House and 
to the country about not resorting to 
deficit financing. You are yourself. 
Sir, a very eminent student of econo-
mics. You know, and this House 
knows, that there is no last word in 
economics. Nobody can deny that. 1 
do not understand how the hon. mem-
bers who have been here for so long., 
the veteran members of this House. 
understood the implication of that 
statement of the Deputy Prime Minis-
ter in this simplified manner. When 
he said that he would not resort to 
deficit financing, he meant that if he 
was in a position to con trol a certain 
situations, he would not resort to 
deficit financing, if he could possibly 
do that. And no Finance Minister can 
make a statement saying either 'yes' 
or 'no'. It is very difficult for a Finance 
Minister or for any economist to make 
such a statement. Economics is a 
living science and like a living being 
it also lives. Sometimes it faces upsets 
and it is to meet those situations that 
thinis have to be adjusted. Therefore. 
I do not know what was the basis and 
what was the substance of the argument 
which was given yesterday by one of 
the veteran members of the Commu-
nist (Marxist) Party, Mr. P. Ramamurti 
whom I respect very much, when he 
said that the Deputy Prime Minister 
had really cheated this House, that the 
Deputy Prime Minister had insulted 
this House What was the insult? 
Deficit financing is neither a prestige 
to anybody, nor is it a lack of prestige. 
It is a phenomenon, it is an effect of 
certain conditions which are created, 
and to mitigate those conditions or to 
meet certain other conditions, one has 
to take certain steps, and the Deputy 
Prime Minister has been very clear 
about,this that he has taken this steps 
as: an intermediary step because the 
other pouibilities were much more 
riskier and much more dan,erGus. 

15 Ian. 

Yet. he has already accepted it that 
this is an evil. This, by nature, is 
an evil and there are other sGlfeguards 
that he has to take which I hope he 
will do, when he has chosen the lesser 
evil that is, the deficit financing. He 
will be able now at least to hold the 
price line if he had to resort to this 
kind of recourse to deficit finanr.ing. 

What has been the cause of economic 
stagnation? I just now heard a very 
distinguished representative of busi-
ness interests. He knows his subject 
and, he talked in a very subtle way of 
certain benefits that will accrue to the 
industry in general and certain specific 
industries. I am glad that he knows 
the subtlety of English language and 
he has been able to convince the 
Finance Minister about his own case 
in a very very convincing and intelli-
gent manner and I commend his per-
formance. But I would certainly like 
to say one thing. What were the 
causes of this economic stagnation? 
The business community here cannot 
plead that they were acting as a snow-
white, sleeping in their bed for 50 
years not knowing anything.. . (In-
terruptions). I am not one of those 
who have defende dGovernment when 
it should not be defended. Even now 
I will not defend it when things have 
to be said because I think that loud 
thinking in Democracy is the only 
way. Therefore, I do not think the 
DPM also would take the criticism In 
the light other than that we want to 
reflect. But I would like to say this 
that if the fault has been committed 
by the Government, it has been equally 
committed by the business community 
which was lulled Into a snow-white 
sleep by the protected existence which 
the business community got from the 
very inception of Independence and 
even before Independence. The busi-
ness community here was brought into 
existence under the 'Govardhan' of 
protected market. They were brought 
up that way and the baby-kissing went 
on and on and if I have any grievance, 
it is against this kind of a y~ ss  
which the Government has initiated in 
our Industry and now they are trying 
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to bring it to the agricultural sector. 
I will plead with the Finance Minister 
that it is high time that we realised 
that the soft-pedalling does not always 
pay and I am grateful for the remark 
of Mr. Myrdal, famous swedish econo-
nrist when he says that soft-pedalling 
is not al .... -ays good. According to him, 
one of the reasons whv the South East 
Asian countries and India are suffering 
from economic maladies is because of 
the soft-pedalling that they have given 
to the economic front. 

Sir, I do appreciate that politics 
counts in the economic thinking but I 
think that if commercial interests are 
sometimes derogatory to the national 
interests, political interests are equally 
derogatory, even more derogatory to 
the national interests. We have 
allowed ourselves to be shuttled bet-
ween commercial interests and political 
interests We have not allowed our-
selves t.n gear up for our real national 
interest. When the commercial inte-
rests come. we have decided about a 
policy on the basis of immediate needs. 
And that is why it happens that to-day 
in the foreign-exchange field even 
after devaluation, the total earning 
capacity of our e .~ is not even 
60% of the import requirements and 
the payment that we have to make for 
our imports. If we add the service 
charges without even a single penny 
of e a~ en  liability, 25% of I)ur 
exports have to be mortgaged to the 
liabilitv of meeting the service charges. 
I can understand that a country can 
seek moratorium. Countries have 
sought it. Britain has sought certain 
concessions from the World Bank and 
the International Monetary Fund. I 
do not feel that it is a loss of face or 
prestige if a certain understanding is 
arrived at on the basis of the inter-
national monetary situation to have a 
breathing time. That is not a bad 
thing at all. But what I would llke 
to say is that the moratorium on loan 
is understandable. but mortgaging for 
the service chargeS of 25% of the 
exports ts not understandable. Why is 
this kind of imbalance? We started 
with a very favourable balance. We 
had 900 million pounds sterling and in 

spite of the fact that we had this kind 
of sterling balance, we allowed things 
to drift the way they have drifted. 
What happened in the Second Plan? 
In the Second Plan, a serious imbalance 
was created between the agricultural 
sector and the industrial sector. The 
Industrial capacity was alloweri to go 
up by 151 per cent. I would like the 
hon. Member who just proceded me to 
find out whether there was any n~ 

business concern or one business 
representative at that time whQ said 
that this kind of industrial expansion 
should not be allowed at the cost of 
the other sectors. We had a planned 
economy. Planned economy meant an 
economv where every sphere was 
Interlinked with the other spheres. 
Industrial growth is interlinked with 
agricultural growth and agricultural 
growth is interlinked with power, 
transportation and other things. Every_ 
thing is interlinked. If one link in 
the chain breaks, then the entire 
chain gets disjoined. That is exactly 
what has happened. 

In the Second Plan. agricultural 
production did not come up to expec-
tations. In transport, there was a 
shortfall in the target. In power. there 
was a shortfall in the target. On the 
balance of payments side, there was a 
shortfall in our exports. But indus-
trial target on the other hand not only 
fulfilled itself but it went up by 151 
per cent. That was the birth of the 
imbalance in the Indian economy 
which has led to thL'! situation. 

May I ask the hon. Member who 
preceded me whether there was one 
business house or anyone chamber of 
commerce and industry which had 
pointed this out and said that they 
should eo slow on the industrial 
development and they must all c0-
ordinate their development with the 
development in the other sectors? 
Actually. there was a running raCe for 
being the first to get the licence. At 
that time, if Shri N. K. Somani would 
have advised his colleague in this 
manner, they would haVe considered 
him as not wise. They would have 
thought that he. was not behaving as 
he oueht to behave; and he beina a 
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[Sh'l'imati Tarkeshwari Sinha] 
smart businessman, did the same thing 
as everybody else. ' 

Everybody ran for getting a licence, 
and what has happened? We brought 
ourselves into a situation where agri-
cultural and industrial balance was 
disturbed, with the result that the 
purchasing capacity of the agricultural 
community went down while industrial 
production went up. There was 
transportation shortage, and then there 
was shortage in power also. 

Today the biggest problem that this 
country is facing' is non-utilisation of 
the very hard-earned capacity. This 
has happened because capacity was 
created but the utilisation conditions 
were not created. 

Then also so far as foodgrains are 
concerned, people are thinking as if 
one monsoon is going to solve lot of 
our problems. I do not think so. We 
have expectation of 95 million tonnes 
of foodgrains. I accept the estimate 
because this time the picture looks 
really rosy. The intrinsic worth of 
the picture looks bright and, therefore. 
I accept the Government figure of 95 
million tonnes of foodgrains. But 
meanwhile have we realised that 40 
million new mouths have been added 
which must be fed? Even as regards 
this figure of 95 million tonnes, if we 
take the figure of 1964-65 which was 
a very auspicious year, we find that 
the dilfJerence now is only about 6 
million tonnes. I feel that this cannot 
be considered as very great achieve-
ment. Actually, we must achieve the. 
target of 120 million tonnes by 1970-7l, 
if We really want to be self_sufficient, 
and 150 million tonnes in less than ten 
years' time if we really want to com-
pensate for the growing population 
which we are seeing today. 

That is why I feel that in agricul-
tural orientation a lot of rethinking 
has to/ be done. It has again got to be 
dealt with on the basis of a crash 
programme. I wish the Deputy Prime 
Minister to ask the States not to create 
again a parasitic class in the agricul-
tural population. The agricultural 

population does not want subsidies; it 
wants real good inputs to be PUt into 
agriculture. It wants reasonable 
prices and iIt wants the capacity to 
stand on its own feet. I have the 
experience of Bihar and I know what 
happened there During the drought 
period in Bihar, there was a pro-
gramme of constructing wells. ~

ands of tube-wells were dug. But 
what was done by Government? '}av-
ernment gave grants from here, and 
the Bihar Government started dis-
tributing thm accordinl: to a certain 
pattern which was sponsored by the 
Government of India. Rs. 2000 was 
paid as subsidy, and Rs. 2000 had to be 
paid by the person which was later on 
converted into a loan to be given by 
Government. So, there was a loan of 
Rs. 2000 from Government. and R,. 
2000 subsidy from Government. Many 
of the people who desired tube-wells 
and pumping sets ... , 

MR. DEPUTY-SPEAKER: I am 
sorry to disturb the smooth flow of 
the hon. Member's speech, but I am 
pressed for time. So, she should try 
to conclude now. 

SHRIMATI TARKESHWARI 
SINHA: May I have two more minu-
tes ? Rs. 2000 was given as subsidy. The 
result was that many of the people who 
did not want pumping set, got thOS(' 
pumping sets by paying Rs. 2000 which 
they got as subsidy from Government, 
and they sold those pumping sets the 
Inext day for Rs. 2500 thereby earn-
ing a profit of Rs. 500 on an investment 
of Rs. 2000 which was made by the 
Government itself in shape of loan. 
That was how they earned a profit. 
This kind of a parasitic existence wo 
do not want in the villages. In th" 
villages we want real, reasonable in-
puts, good and reasonable prices and 
an integrated agriculture-industry 
programme. Suppose the industrial 
climate today is facing a recession. If 
every year we can add to the purchas-
ing power 10 million population from 
the villages, in five years time we will 
have 50 million people from the vil-
lages who will be in a position to buy 
the industrial products which they are 
not in a position to buy today. 
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It is tUne we had an integrated pro-
JI]'QJlUIle. But even today nobody is 
thinking in terms of silos and ware-
houses. I am glad the Deputv Prime. 
Minister has promised to open banks 
in rural areas. They will probably 
act as warehouses. Even then. we 
must have silos. What is the sense of 
increasing the buffer stock If we <10 
not have silos? Buffer stock cannot 
be built up without the creation of 
silos. 

One word about foreign exchantte. 
Foreign exchange or foreign aid has 
been like a crutch to us. It should 
be be like a stick and not liki! a crutch. 
We are always quoting McNamara, 
but we should see what Japan has 
done. Mr. McNamara a~ ~  
computers into American life I wish 
we do not have that in our country, 
but certainly we can learn one thing 
from Japan, because they are so wise 
about economic planning. Once they 
learn the technical knowhow, they 
never re-import it. 

Foreign collaboration for identkal 
purposes has been coming to this 
country. It has caused a lot of dis-
turbance in the entire foreign l'xchange 
programme. Therefore, I suggest forbid 
not when you must permit, permit not 
when yOU must forbid. 

SHRI N. C. CHATTERJEE (Burd-
wan) : The eloquent and impassioned 
speech of Shri Sheo Naraln maken our 
task easier. He has defended the 
Finance Minister, but the real problem 
is much more fundamental and much 
more serious. 

India stands today at the crossroads 
and We have to make up our mind. 
The question is of choice. what pattern 
of economic development of the 
country we adopt. Will India delivl'r 
herself into the hands of a few mono-
polists and big business capitalists who 
have got the economv of the country 
in their firm grip and to some extent 
control of political life, or will India 
make a departure and curb the acti-
vities of those who have held us to 
ransom and take courage and take bold 
decisions? 

There are three or four points which 
I wish t.o put before the Finance 
Minister for his serious consideration. 
Firstly, I plead for an early termina-
tion of P.L. 480 imports. That gives 
us no joy. It is a shame for a country 
like. ours to live on borrowed food and 
to pay for that, and at the same time 
go about with a beggar's bowl. We 
had to do it because nature was very 
unkind to us and there were difficulties, 
but this time nature has smiled. If 
Government's figures are correct, 20 
million tonnes more you are getting. 
After all, we were importing only 10.5 
million tonnes through P.L. 480. If 
that is so, why don't you stop it. why 
don't you put our economy in proper 
shape and order and teU the country: 
no more of begging, no more of 
dependence on American or any other 
foreign country. Therefore, I suggest 
that it should be the first step. The 
second step should be a vigor01ls drive 
for procurement from the bumper 
harvests t.o the tune of at least ten 
million tons. I am sorry to say that 
the great hopes which were raised 
when the United Front Government 
assumed office throwinlr out of office 
the Congress, were not realised in my 
State and other States. When they 
assumed office. we said, we pleade<l 
with Mr. AjOY Mukerjee and the Food 
Minister P. C. Ghosh: have a proper 
scheme of dehoardin.: and have n 
proper buffer stock. Unfortunately, 
that failed and I shall not go into the 
reason. He has been pushed out of 
office and a new regime had come. 
KripalanijiJ said something again.t the 
Speaker and I am not going to Rpeak 
about thnt. Some developments have 
taken place. Anyhow, I ~ a  
plead with the hon. Finance Minister 
to give top priority to procure grains 
from the bumper harvest and build up 
a buffer stock of ten million tons. 
There is no question of reviIVal of PL 
480. 

I know: the Finance Minister is keen 
on a gradual expansion of controls 
over the banking system in order to 
obtain greater facilities and also to 
curb and weaken the power of mono-
poly houses. Lastly, there should be 
some definite trend towards national-
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isation of some aspects of foreign 
trade, both exports and imports. 
Otherwise the monopolies will con-
tinue.1 ~ 

It is easy to criticise the Finance 
Minister for deficit financing. We have 
been talking a lot about it. That is 
our Fundamental Right under article 
19 of the Constitution, freedom of 
speech and expression to ~  for the 
Prime Minister and the Deput.y Prime 
Minister. I is also the mandate that 
We have got from our people to go 
and criticise them and e s~ them. 
What is the trouble? What is troubl-
ing me and many people in the coun-
try is not deficit financing but deficit 
nationalism deficit seculiarism. 
There is a pathetic failure in living up 
to the old standards. Where is our 
nationalism? I had the privilege-
Questionable privilege if you choose-
of going to Meerut the other day along 
with three Members of Parliament 
with the good wishes of the Prime 
Minister. What we saw and heard 
there made us very uncomfortable and 
uneasy. I had the privilege of meet-
ing Shahnawaz Khan, our ole! friend. 
I told him: Shahnawaz, you were the 
right hand man of Netaji; yon were 
here: but why this communal trouble 
in Meerut? What am I to say, he 
replied, I was the right hand man of 
Netaji and that was the great ;Jrivilege 
of my life but I am today called a 
traitor. I was assured by him of 
something. which this House must 
know. It is not correct thaI Sheikh 
Abdullah went there and delivered 
any speech inciting communal ass ~ ~ 
or creating communal cleavage. On 
the other hand he told the Muslims-
that is what Shahnawaz told me and 
I believe him-who numbered about 
ten thousand, it was a very big crowd 
coming from different parts of India: 
you are born in this country and you 
will die in this country; YO'1 must 
identify yourself with this country 
and nation; that is your duty; you 
should not do anything that will harm 
this country. I am glad to tell the 
House tpat the district magistrate also 
confirmed this. The district magis-

trate, incidentally, is a Kashmiri 
pandit; the Kashmiri pandits are in a 
minority in Kashmilr and they are in 
great trouble; I am sorry to say that 
that .minority is oppressed in Kashmir. 
And to a large extent it is being 
oppressed and they are labouring 
under many grievances. I!t11l not 
going to dilate them. Anyhow, that 
gentleman assured me that what Shah_ 
nawaz Khan told us was perfectly 
right. I do not know what is happen-
ing. Possibly, Sheikji is now singing 
a different tune in Kashmir. I hope 
he will not take a different line and 
will stick to the line of thonght he 
exoressed in Meerut which is a good 
thing for India and for the n e~ 

at large. 

What is happening in Assam? I had 
the privilege, though I e . n~ to an-
other political organisation-to be 
briefed by the Prime Minister and the 
then Chief Minister of Assam and I 
appeared for the Indian National 
Congress in regard to Assam before 
the Radcliffe Commission. I pleaded 
strongly for the inclusion of Badarpur 
and Karimganj in Assam. Thank God, 
we got Karimganj. What is happening 
today? Communal cleavage com-
munal chauvinism, communal trouble: 
I had the opportunity of n~ there 8S 
President of the Karimganj Conven-
tion and I was very much at pains to 
learn that Karimganj has e~ e the 
paradise of infiltrators from Pakistan; 
it waS not checked and theref"r!' there 
is this trouble which had started. 
Something should be done to stop 
this. 

What is happening today in Gauhati1 
You talk of deficit financing. But there 
is deficit in secularism, deficit of natio-
nalism. and there is racial a ~ . 
communal cleavage and regional bias 
which mar our national life, and these 
are a greater danger and they must be 
crushed. I am appealing to the 
Deputy Prime Minister and other 
Ministers to take some step which will 
really bring about the integration and 
fight the forces of disintegration. The 
speaker who spoke just a few minutes 
back was perfectly correct: that there 
is absolutely no co-ordination between 
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the different Ministries. I have got 
here the Kutch Award. You will be 
amazed to know, and I am sorry to 
saY that a portion of India's territory 
which could be demonstrated to be 
India's territory is being presented to 
Pakistan. I am sorry that both Dara 
Banni and Chhad Bet-which are 
absolutely Indian territory, the terri-
tory belonging to our motherland-are 
now going to be ceded to Pakis-
tan. under the Kut.ch Awar:i. I can 
demonstrate from the Award itself 
that it is not correct. Anyhow. it is 
all due to one unfortunate thing. I 
saw the late Lal Bahadur Shastri, thc 
then Prime Minister and told him that 
"you held a conference with Opposi-
!.ion leaders and told us that you are 
going to have the tribunal onl:l fur the 
purpose of demarcation of territory." 
But the. first clause in the e ~ nerc 
says that the tribunal shall be en ~
ed with the task of the determination 
of the boundary. Who gave you the 
authority to determine the boundary? 
Who gave the tribunal the authority 
to detennillle the boundary? You 
know what is the distinction between 
determination of boundary and deli-
neation of boundary. One is the 
lawyer's task. a statesman', task, a 
political and juridical task. The ot.her 
is an architcct's task; it is purely an 
engineer's task and the surv"yor', task. 
Lal Bahadur Shastri told me that 
nobody brought it to his notice. What 
was the Law Minister d n~  What 
was th(' Defence Minister doing and 
what were the other Minister3 doing? 
I do not know. But there is complete 
lack of co_ordination. That ~ why 
India's sovereignty is in danger. 

What. is happcninl1: in South India 
today ~ ~  friends told ~ about 
Bengal. "What Bengal tries to lio 
today," said Gokhale "the rest of India 
will do tomorrow." Well, Sir. they 
tell me that you are not doing some· 
thing tor the Bengali language. I do 
not think We should imitate. either the 
Southern State or any oth<:!l' State in 
this matter. What we have ;s national 
property and what should be done has 
to be done with the purpOS\) of vindi-
cating our loyalty to the Bengali lan-
guage. 

Now, this linguistic chavinisr.\ .must 
stop and this call only stop provided 
the Government stands up to do its 
duty. It is a problem which ron be 
solved and it is not an inso1uable pro-
blem. But the thing is. ~  most 
unfortunate resolution has led to this 
misunderstanding. What is deficit 
financing? Mr. Morarji Desai has 
already, and he can, go in f01" it. What 
is facinl1: us now is. the ,~ country 
is facing complete disintegration and 
complete chaos and cOmplete anarchy. 
Therefore, I am submitting thllt there 
should be some method of h:lVing some 
kind of national integration; can it B 
council or a committee. ,~ ~ d 
be some method of co-ordincUna: the 
financial resources of both fhi! States 
and the Centre. You cannot any more 
proceed on t.he old lines, with one 
monolithic party ruling b.,th the 
Centre and the States, when everything 
is settled either at the Prime Minister's 
house or in the house of the Congress 
President, and any cleava.r.e Qt. any 
difficulty, anv trouble as e e~n the 
Centre Bnd the St.ates was being re-
solved at the parLy level. 'I'hat cannot 
be done now. Whether you like one 
Governor or another Governor. whe-
ther you like one Ministry or another 
Ministry you cannot perpetuate the 
rule of one party throughout India. 
And it is quite clear now, since four or 
five non-Congress Govcrnments are in 
power. I do not know what WIll 
happen after the mid- tern ;Joll in 
West Bengal. Toat is the ~n  solu-
tion, on a democratic basis. 011. only 
regret is that this was not d')J\o;! before. 

I am therefore, suggesting that 
there should be some commission. 
some machinery, to work out the 
differences between the Centre and 
the States, to put the federal and 
the State relationship on a proper 
footing, which will do justice to botll. 
and, at the same time, establish cordial 
relations to bring about harmony. 
progress, and check and resi"t all 
forces of disintegration, chnos and 
anarchy in the country. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHaI K. 
C. PANT) ; Mr. Deputy-Speaker, Sir, 
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my purpose in intervening in the 
debate at this stage is a limited one, 
it is to clarify some of the doubts that 
have been raised by hon. Members. 
Yesterday. Dr. V. K. R. V. Rao, my 
senior colleague, intervened in the 
debate and he has already answered 
many of the points that were raised 
in the course of the debate before his 
intervention. At the end of the debate, 
the Deputy Prime Minister will reply, 
and therefore I propose to confine 
myself to a few areas in which hon. 
Members seem to have been particu-
larly interested and which have come 
under a certain measure of attack. 

I think it is fair to sa v that taken 
as a whole the budget has had a fairly 
good response in the country. both in 
the press and in other sections of 
informed public opinion. Though when 
the debate takes place in the House. 
there is a certain amount of give and 
take. That is part of the debate. Some 
han. friends have not been able to 
resist the obvious temptation of having 
a dig at the Deputy Prime Minister for 
haviJng brought forwartl a defici t 
budget in spite of his proclivities to 
the contrary, to which he gave expres-
sion last year. But it is amusing that 
the same friends in the same breath 
blamed him for not being rigid regard-
ing deficit financing and at the same 
time for beine inflexible. This is 
barcily consistent. 

One noteworthy feature to which I 
would like to draw the attention of 
1Ihe House :iIs that among the hon. 
members opposite who "peke, at least 
two, who have experience of running 
Governments. viz., Bakshi Ghulam 
Mohammad and Prof. Humayun Kabir, 
gave almost unqualified support to the 
budget. Perhaps that was because of 
the dose of responsiblity that has 
been administered to thcm in earliel' 
years. 

The basic objectives of Government's 
budgetary po1i>cy remain wlchanged. 
These have remained unchanged and 
must remain unchanged, because the 
basic objectives are to secure econo-
mic growth in an environment of 
stability and to work towards distri-

butive social justice. This process Of 
rapid economic growth has been going 
on ever since independence. But in 
the last two years, it has been inter-
rupted primarily because of the agri-
I!Illtural situation so that the energle!l 
of the nation haVe been diverted to 
avert a national disaster. When one 
is engaged in building a house. if a 
fire bre.aks out, one has to suspend 
operations for the time being and 
devote one's energies to putting out 
the fire first. Having put out the 
fire, one must collect the materials, 
draw up another time schedUle and 
proceed witH the building of the .~e 
at a faster pace. This is roughly 'what 
we are engaged in today and the 
budget of any particular year has got 
to take into account the immediate 
circumstances and thE' context in which 
it is framed. 

This is a transitional period of. re-
adjustment and consolidation which is 
necessary before we launch fcrth again 
into the Fourth Plan whichl':ilJ can 
for a much bigger effort and in which 
we hope to achieve a much ~e  ratE' 
of growth. 

Sir, there is no nE'E'd for me to ~ 
in great detail int.o t.h0 c'(,(lUomic 
scene which has alreadY been put 
before the HOUse in the Economic 
Survey as welI as in the budget Fpeech. 
But some features are obvious, and 
they have been referrE'd to hy some 
hon. Members who have parti(oipated 
in the DebatE'. 

There is improvement, 1 would say, 
substantial improvement. in the agri-
cultural situation. There are "iPls of 
improvement in exports. There is a 
clear prospect of the eas ,ng of ~ a ns 
on the price situation. Industrial p!'o-
duction has remained sluggish and sO 
also private investment. The growth 
rate of industrial outP'Jt. which was 
around 8 per cent a year not so long 
ago, has diminished year afte,' year 
over the last three years. In 1965 it 
was 5.6 per cent. In 1966 it. was 2.6 
per cent. In the current year so far it 
is only about 1.5 per cent. So, the 
task before us in the coming year is 
first and foremost to stimulate indus-
trial growth and to stimUlate exports 
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and to do so in a manner consistent 
w.ith price stability. Sir, these are the 
objectwes to which the Budget has 
applied itself. 

In listening to the Debate, I did not 
find that any hon. friend opposite had 
seriously offered a better alternative 
to the budget presented by the Deputy 
Prime Minister. Even those who 
opposed or complained of deficit 
inancing did not suggest the cutting 
ot developmental outlays because they 
were aware of the conditions of l'eces-
sion which now prevail; not' did any 
of them have the courage to suggest 
that the gaps should haile been filed 
in by additional taxation. I do not 
hear any such suggestion. So, faced 
with this dilemma many of .he hon. 
friends opposite have failen back on 
their old whipping horse, government 
expenditure, as a sleek solution to all 
the problems. saying, cut down defence 
expenditure and the Ifap would be 
filled automatically. I will be the last 
one to rule out the possibility of cur-
tailment of expenditure in the Govern-
ment, but at the same time, the scope 
for economy is limited :llld restricted. 
And one has got to take this into 
account in coming to a judgement on 
the alternatives before the Df'puty 
Prime Minister in the matter of t.he 
final framing of the Budget. 

My hon. friend, Shri Masani said 
that non-developmental expenditure 
was going up twiCe! as fast as develop-
mental expenditure. I will take that 
up later and I will give facts and 
figures. But the surprising thing is 
that after saying this, when he camE' 
to offering his own suggestions and 
his own solutions to the pl'oblelns 
facing the country. he su:o(gested mea-
sures which will only lIlcrease the 
non-developmental expenditure. One 
sleek soluti'On suggested by him is that 
Government should subsidise food-
grains for the vlunerable sections of 
the population. I do not know how this 
is consistent with his keenness to bring 
about reduction in non-developmental 
expenditure. Some of the increases in 
non-developmental expenditure to 
which he drew pointed attention took 

place precillely becaUSe of the verY 
great increase in the burden of food 
subsidies during the years which he 
mentioned. Food subsidies, which arc 
classified as non-developmental expen-
diture, amounted to Rs. 19 crores in 
1961-62, Rs. 30 crores in 1964-65 and 
115 much as Rs. 106 crores in 1967-68. 
Government had to mcur thesc 
expenses because of the very difficult 
food situation which was prevallillg at 
that time. Now, Shri Massui wants 
to e e a~ this system and, if I hav(! 
understood him correctly, he suggested 
that subsidy should be given to nearly 
20 per cent of our population, urban 
and rural. The cost of t his would bf' 
more than what was incurred even in 
1967-68 when the level of sllbsidies 
was the highest. 

Now I tum to the question of 
relative increases in devE'lopmental ann 
non_developmental expenditure. The 
Centre's developmental E'xp('nditure 
was Rs. 95 crores in 1950-51. lis. RIO 
crores in 1962-63 and Rs. l149 crores in 
1968-69. As against that. othl'T ex-
penditure was Rs. 358 e~ in J 950-
51, Rs. 1063 crores in ~-  and Rs. 
2235 crores in 1968-69. Let ~ analys(' 
these figures. It will be neen that. 
developmental expenditure in ;968-69 
is more than twelve timeJ ~  develop-
mental expenaiture in 1950-51 while 
other expenditure in 1963-6& ~ only 
six times the eXJ)Cnditul'c in 1950-51. 
The increase in developmental expen· 
diture between 1950-51 and 1962-63, 
that is. not taking .into a ~~  the 
difficult period that came after 1963, ~ 
even more impressive. Developmental 
expenditure in 1962-63 was 31. time" 
the expenditure in 1950·'j), and other 
expenditure In 1962-83 WClS only three 
tImes that. in 1950-51. If there has 
been a slie:ht WOrllening ,lnce then it 
is only because of the steep mcrease 
in defence, police and debt servicinJ;:; 
charges. 

AN HON. MEMBER: And Bokaro. 

SHRI K. C. PANT: j will come to 
Bokaro, do not be in a :lUrry Let us 
examine the break-up of this noll-
developmental expenditure, bc('ause It 
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hal been suggested time and again that 
there is great scope for cutting down 
on this non-developmental expenditure. 
This point has been d~ repeatedly. 
Let us examine it. O'lt of the total 
increase of Rs. 1172 e~ between 
1962-63 and 1968-69 in expenditure 
which is not labelled as 'develoi1ffien-
tal', defence accounted for Rs. 541 
crares. debt servcing Rs. 305 (·rOl·es. 
food transactions accounted for an 
increase of Rs. 98 crores almost wholly 
because of requirements of build:ng up 
a buffer-stock and another n.. 139 
crares are accounted for by larger 
grants-in-aid to States and Union 
Territories. Thus Rs. tOll3 croro:>, out 
of a total increase of Hs. I! 72 t::f(;reS 
are accounted for bv these four items, 
and the rest of the incl'eas" of Rs. 89 
crares is spread over II number of 
items and I will not go into them. 

Let us look at the main items-debt 
servlcmg. defence and food trans-
actions. So • far as debt servicing is 
concerned I would submit to the House 
that in India borrowings have been 
utilised exclusively for dcvelopmental 
purposes. They have not been utilised 
for meeting revenue deficits. There-
fore ""hatever money has been borrow-
ed has gone for meeting the require_ 
ments of development. I do not think 
it would be suggested that this was 
improperly used at any stage. Simi-
larly, on buffer-stock, I do not think 
there is any serious difference of 
opinion. Though this is a non-deve-
lopmental expenditure in the technical 
sense, in the context of the require-
ments of the country, in the context ot 
the long-term requirements of the 
country, the need for ~ stability 
and so on. and the need to avoid the 
kind of situation with which we were 
faced in the last two years as a result 
of shortfall in agricultural production, 
I think the buffer-stock operation 
expenditure will not be grudged by 
~ House. Similarly, I do not think 
the HolJ.'IC will grudge expenditure on 
defence, police, and border security. 
Even this includes expenditure on 
howing, ordnance factories and the 
like which cannot be considered as 
wholly non-developmental. 

15.40 HRS. 
[SHRI G. S. DHILLON in the Chair.1 

Coming to developmental expendi-
ture, it has increased by Rs. 339 crores 
since 1962-63. Of this, Rs. 145 crores 
are accounted for by larger grants to 
the States and Union Territories for 
developmental purposes. Of the rest, 
that is Rs. 194 crores, Rs. 30 crares are 
accounted by export promotion mea-
sures and the balance mostly by larger 
Plan outlay. Can anyone seriously 
suggest that there is scope for cutting 
down expenditure on any of these 
outlays? 

Some friends have suggested that if 
proper economy measures had been 
taken this deficit of Rs. 300 crores could 
have been avoided. I do not know whe-
ther they meant ill as a seriou proposi-
tion. Let us examine the pattern of our 
expenditure. Our total expenditure, 
whether by way of direct expenditure 
or grants or loans is now of the order 
of Rs. 4.700 crores. A broad break-
down of this is as follows; Assistance 
to States and Union Territories Rs. 
1,359 crores; Defence Rs. 1,013 crores; 
interest charges Rs. 562 crores; buffer 
stock operations Rs. 140 crores; fInan-
cial instiutions Rs. 67 croces; police 
Rs. 62 crores; export promotion Rs. 45 
crares. This leaves about Rs. 1,450 
crores which is almost entirely for 
developmental expenditure and the 
bulk is for maintenance of eompleted 
projects and for the execution of 
projects already started. If these 
provisions are curtailed further, deve-
lopmental activity will be oeverely 
affected and the process of recovery 
from the stagnation from which we 
all want to get out would be seriously 
affected. 

So, that leaves us with another 
whipping horse, administrative expen-
diture. Let us take up that question. 
Let us take administrative expendi-
ture, particularly general administra-
tion and see whether Government has 
been lax in the way the expenditure 
has grown in the years gane. by, 'lbe 
percentage of administrati'Ie expendi-
ture to total revenue expenditure 
excluding defence has steadily come 
down, from 17 in 1954-55 to 10.811 at 
present and it is expectJed to go down 
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to ~.  next year. The percentage of 
expenditure on general administration 
in relation to total administrative 
expenditure has been steadily decreas-
ing. I will give just one set of figures. 
In 1964-65 the percentage of expendi-
ture on general administration to 
total administrative expenditure 
was 17 per cent in 1968-69, in 
the budget expenditure it is 14 per 
cent. Then We will take the percent-
age of increase in expenditure on 
general administration OVi!r the pre-
vious year, that is, the increaSe in 
each year, which is a very important 
figure. In 1965-66 it increased by 17 
per cent; in 1966-67 by 12 per cent. in 
1967-68 in the revised es a e~ by 8 
per cent and in the budget proposals 
for 19611-69 by 4 per cent. Now, could 
there be a more striking demonstration 
of the effectiveness of the economy 
measures that have been taken during 
the last two years? The Planning 
Commission memorandum on the 
Fourth Plan envisaged a growth of 
expenditure on general administration 
to the extent of 5 per cent per annum, 
and the current level of increase to 
which I have just referred is 4 per 
cent, well within that limitation. 

It does not mean that further efforts 
should not be made to achieve further 
economies. Efforts are certainly made 
and we are paying the maximum 
attention to this. I have deliberately 
taken the time of the House and 
burdened it with some facts and figures 
because this is very often trotted out 
that if you cut down expenditure you 
will be ablll! to meet the budget deficit 
IUld you will be able to find resources 
to a very large extent. There are 
limitations up to which one could do 
this. I hope the facts and figures 
which I have placed before the House 
will once and for all put this matter 
in its proper perspective. 

I find 8hri Masan! is not here. He 
had referred to some figures regard-
ing increase of the establishment of 
the PlallDing Commission. I checked 
these figures and I find that 8hri 
Masani has probably misunderstood 
the Planning Commission figures which 
have been given in the budget papers. 

Out of the total establishment in 
Planning Commission. next year there 
wilt be 95 less and this reduction alIlo 
includes expenditure on class IV. So, 
instead of an increase in the establish-
ment. there is actually going to be a 
decrease. I think, there are three 
columns in that Table. Mr. Masani 
read the first two and in his eagerness 
to make the point, he forgot to read 
the third. 

Now, I come to another favourite 
whipping horse, that is. the public 
sector. It is the nation's resources 
that have gone into the building of 
the public sector and I need hardly 
say that the progress of the public 
sector is something which should in-
terest all sections of this House 
because we need the resources that 
ean be generated in the public sector 
undertaking. The recession has 
shown very clearly how the fate and 
the health of the public and private 
sectors, indeed of public and private 
investments, is linked. Only last 
year. I remember very many voices 
who today are criticising the public 
sector, saying again and again that the 
Government should not cut down its 
public expenditure and that We should 
keep it up in order to keep up the 
demand in the economy. in order to 
cut down the evil effects of recession. 
Therefore, the one is inter_linked with 
the other. I think, this basic fact 
should not be lost sight of by those 
who seem to take some. perverse plea-
sure in criticising the public sector 
day! in and day out. 

The Reports up to 1965-66 haVe been 
placed on the Table of the House. I 
do not want to go into them. We 
have discussed them at variolls staen 
last year. This year, the Report for 
1966-67 is not yet out. It is under 
preparation. But, I think the House 
may be interested in having a broad 
picture of the functiOning of the public 
sector undertakings in 1966·67 on the 
basis of the data now available. At 
the end of 1966-67, there were 77 
industrial and commercial cmterpriaes 
consisting of Hindustan Steel Ltd., a 
other running concerns, 12 promotional 
and developmental undertaldllgs, 3 
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financial institutions and 18 under-
takings under construction. The total 
investment in all these 77 industrial 
and commercial enterprises was Rs. 
2841 crores at the end of 1966-67. 

Now. so far as Hindustan Steel Ltd. 
is concerned, its gross profit calculated 
before interest and tax was Rs. 0.02 
crores in 1966-67 as against Rs. 20.65 
crores in 1965-66. This was due to the 
fall in sale owing to general economic 
recession in the country. In the case 
of the other 43 running concerns, the 
gross prafi t before interest I!nd tax 
increased from Rs. 31.97 crores in 
1965_66 to Rs. 37.67 crores in 1966-67. 
After :nterest and provision of tax, 
there was a net loss of Rs. 1.82 crores 
in 1966-67 against a net pNfit of Rs. 
7.95 crores in 1965-66. 

Ana:ysing the composition of the net 
profit and loss made by the running 
concerns. two or three facts emerge. 
One 15 that 30 concerns which had 
made a profit of about Rs .. 16 crores in 
1965-66 have increased their nrofit in 
1966-67. The profit now, as . against 
Rs. 16 crores, is Rs. 31 crores. The 
second fact is that as many as 23 enter-
prises out of 43 running concerns 
improved their performance during 
1966-67 compared to the previous year, 
that IS. the bulk of them have im-
proved on their performance last 
year. The third fact is that the loss 
this year primarily, is due to the fact 
that 3 concerns have started produc-
tion in 1966-67 and have. beell included 
in the list of running concerns for the 
first time this year and they have con-
tributed a loss of about Rs. 12 crores. 
Everybody who knows anything of 
industry will appreciate that in the 
first year there are all the teething 
troubles and enterprises like Heavy 
Engineering Corporation, Bharat 
Heavy Electronics and Indian Drugs 
and Pharmaceuticals cannot be expect-
ed to straightway make a profit. It 
Will take time. It is because of these 
t.hree concerns having been taken into 
account for the first time that it has 
shown a net loss, but if you leave 
these tht-ee out, that will be turned 

into a profit. These facts have got to 
be kept in mind. 

So far as promotional and develop-
mental undertakings as well as finan-
cial institutions are concerned. they 
are 15 out of the 77 wh.ich I have 
referred to earlier. These have im-
proved their performance considerably 
over the previous year. Their net 
profit is Rs. 10.3 crores as against Rs. 
1.3 crores in the previous year. 

Now, a lot has been said about the 
Bokaro Steel Plant anll m.y hon. friend 
is very keen to know something about 
Bokaro. About Bokaro, there is a 
campaign to create an impression 
somehow that it is wrong to construct 
the Bokaro Plant at this stage and we 
do not really need steel, that there is 
surplus steel in this country. That is 
a very facile argument 'Steel' is a 
generic term. Many things are made 
out of steel. Certain things can be 
surplus and certain other things can 
be in short supply. This is something 
which my hon. friends never cared to 
clarify. The fact of the matter is that 
the Bokaro Steel Plant has been 
designed to prodUce fiat products which 
are in short supply in the country. 
This is the justification for Bokaro. 
The gap is estimated to be 1 to 1.2 
million tonnes per annum by 1970-71. 
-the gap between the production and 
supply of flat products-and the Bok-
aro Steel Plant is planned to produce 
1.3 million tonnes of finished steel by 
1971, i.e. 1.3 million tonnes as against 
the unsatisfied demand of 1 to 1.2 
million tonnes. This is expected to 
wipe out the gap that remains. But 
for Bokaro-this is a point which I 
want the House to appreciate--the 
country will have to continue to 
import flat products which in terms of 
foreign exchange will be of the order 
of about Rs. 90 crore.s per year by 
1970-71. Is it seriously contested that 
this project is necessary? Is it sug-
gested that if this Project is not 
started now. by some miracle, We will 
be able to bring this into being before 
1970-71 ? Is it claimed that the gesta-
tion period! of a steel plant can be less 
than this? If not, the justification. is 
obvious and it will be a mistake to 
delay this project. 
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Coming to the performance of the 
public sector undertakings. in the 
export field. the House will be glad 
to know that, during 1966-67. the 
value of exports amounted to Rs. 93.87 
crores as against Rs. 48.69 crores in 
1965-66, The special features of the 
improved export performance were 
that Hindustan Steel achieved an 
increase in exports from Rs. 2.21 crores 
in 1965-66 to Rs. 9 crores ill 1966-67; 
there was substantial increase in the 
export of machine tools, and petroleum 
products over the previous year, the 
trading corporations like the STC and 
the MMTC were able to export many 
non-traditional items like engineering 
goods. footwear. chemicals. bananas, 
etc., and some of these items were also 
exported to non1traqitional destina-
tions. I think that the public sctor 
enterprises are to be congratulated for 
having taken advantage of the difficult 
demand situation in the home market 
to step up their exports substantially. 

Now I come to the taxes lind in this. 
first of all. I should like to take up 
Mr. Masani's point that the tax free 
limit should be raised from Rs. 4,000 
to Rs 7.500. Apart from the revenue 
implications of such a measure-ilnd 
1he re,'enue implications are about Rs. 
18 crores-it will very sharply reduce 
the base of our income taxation con-
trary to 1he concept that income_tax 
should have a wide coverage. It will 
exclude from the sphere of direct 
taxation over 1.1 million tax-payers 
having incomes between 9 times and 
16 times 1he national per capita income. 
So, raising the genera1 exemption limit 
to Rs. 7,500 would mean conferring 
tax exemption on persons having a 
monthly income up to Rs. 625. I do 
not know whether this would be 
justified in. view of the need for wide-
spread and increased partidpation in 
the developmental efforts and resource 
mobilisation effort that is necessary 
under our planned economy. 

Sir, two divergenf points of view 
were expressed in the cour$e of the 
debate while dealing with the taxation 
measures. Some said' that we had 
given reliefs to the better-off sections. 
others said that the reliets were not 
enough. 

The main reliefs provided for the 
corporate sector are the discontinuance 
of the Dividend tax and reduction in 
the rates of surtax from 35 to 25 per 
cent. These two reliefs are meant for 
improving the investmellt climate 
without losing sight of the Govern-
ment's need for financial resources 
which leaves little scope for providing 
substantial tax relief. The selective 
concessions are calculated to revive 
business confidence which they have 
alreadv done. It is our hope and 
expectation that the corporate sector 
would plough back more funds into 
investments rather than current con-
sumption. 

Other incentives to which some 
references were made are selective and 
directed to specific priority sectors, 
such as, export promotiiln and agri-
culture. 

Now, the other relief which is meant 
primarily for the investors in the 
lower and middle income brackets is 
the exemption from tax of the first 
five hundred rupees of Indian com-
pany dividends in all cases even where 
the total dividend income during the 
year is more than Rs. 500. While this 
measure will have the effect of 
attracting further investment in Indian 
company shares. it is primarily a step 
towards rationalisation of the e ~ n  
provision. 

In the field ot personal taxation. the 
discontinuance ot the levying ot a 
separate surcharge on unearned and 
earned incomes is essentially a measure 
for rationalisation and SImplification of 
the tax structure. It doe3 not lead to 
any substantial change in the incidence 
of tax because this is a point which I 
would like the House to note. The 
rates of basic income-tax: on incomes 
over Rs. 1 lakh are simultaneously 
being stepped up and the rates ot 
ordinary wealth tax on wealtht)ver 
Rs. 10 lakhs are also being increased. 
While the increase in the rates ot basic 
income-tax on incomes over Rs. 1 lakh 
maintains progression in the incidence 
of income_tax, the Jncrease in the rates 
ot ordinary wealth, lax would serve 
the purpose of subjectJng wealthy 
persons having unearned incomes to 
the higher incidence ot tax. 
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Every week we have questions in 

Parliament about the measures being 
taken by Government to step up the 
rate of assessment and collection and 
the tightening up of provisions relating 
t. tax evasions. Well, Sir. Govern-
ment have taken vario\.:3 measures to 
improve the administrative machinery 
and I would like to refer to a few of 
them. 

The first is the functional scheme 
introduced in incoIile-tax circles. The 
essence of this scheme ~ that the 
functions of assessment, collection and 
administration which e ~ carried on 
by a single income-tax Offi<:P.l in the 
past have been distributed among 
various Income-Tax Officers so that 
each function can receive his exclusive 
attention. Well, Sir, We have not yet 
had this functioning long enough to 
be able to say definitely what improve-
ments have been effected. but the 
improvements have been '.If)ticeable 
and we are extending ~e system to 
other Assistant CommisRioner;' ranges. 
To-day it has been extende.:l to J 7 
units. 

In the case of small income cases 
administrative instructions have been 
issued to deal with them without per-
sonal hearing of the .a - ~ e  and 
this would help not on1y to clear the 
back-log which consists largely of 
small cases but we hope it would help 
encourage tax_payers to extend their 
willing co-operation to the Department 
and create an atmosphere of mutual 
trust. 

Another very important step that has 
been taken is to redUCe the time limit, 
that is, to reduce the period of time 
limitation for completion of original 
assessments from 4 years to 2 years 50 
88 to expedite the pace of disposal of 
work. 

Then, we have taken n decision to 
set up departmentally an organisation 
for valuation of lands, buildings and 
other assets. This too is an important 
step which will improve our collections 
of:wealth tax and tax on capital gains, 
e.l:ate duty and gift tax besides in-
tJoducing a measure of uniformity in 
tile valuation of auets. 

16 HRB. 
Then, Government have been devis-

ing ways and means for countering tax 
evasion. This time, apat"t from this 
step which I have just mentioned, 
namely the creation of a valuation cell 
which will take care of this problem to 
some extent, another very important 
step has been taken. In fnet. several 
steps have been taken and one of these 
is the proposal to step up the minimum 
and maximum penalties for conceal-
ment of income and wealth so as to 
achieve a forfeiture ~ the concealed 
income or wealth in all cases; because 
the minimum is one hundred per cent, 
We cannot have less. This measure is 
sought to be made efft'cl iw from 1st 
April, 1968. 

Another measure to curb malprae-
tiees leading to evasio'l of 1 ax in 
businesses and professions is the dis-
allowance of excessive payments to 
relatives and associate concerns and 
also disallowanCe of expenditure for 
which payments are made after a 
date to be notified in ar.i"uhts of above 
Rs. 25,000 otherwise than by crossed 
cheques or crossed ban!!: draft. 

I would also like to draw the atten-
tion of the House to para 56 of the 
memorandum explaining the provi-
sions to tighten limits of corporate 
expenditure, to whic'l reference is 
made in the House \,pry often. To 
curb wasteful and lavish expenditure 
in businesses and professions. 
entertainment expenditure incurred 
though entertainment allowances 
or expense account of employees is 
also being brought within the purview 
of the existing limit over the deduc_ 
tible amount of such ~ end e. Ex-
penditure on perquisites to higher-paid 
employees is also being subjected to 
greater restriction than at present and 
the restrictions are being extended to 
non-corporate enterpri:les ns well. That 
is all I have to say with regard to the. 
direct taxes in this budget. 

One very important step which has 
been taken in the field of indirect 
taxes is meant to relieve the adminis-
trative burden involved in physical 
control over a large number of fac-
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tories manufacturing the excisable 
commodities and also to avoid irksome-
n_ caused in physical supervision 
over the removal of goods. Therefore, 
it has been proposed to introduce a 
system of self-assessment by the 
manufacturers. The basic scheme is 
already in operation selectively for 13 
commodities manufactured mostly in 
the organised sector, but the option to 
WOl"k under the scheme is today left 
to the manufacturer. The revised 
scheme is not optional, but all manu-
facturers, large or small in the case of 
commodities which are brought under 
audit type of control will be required 
to determine their own duty liability 
in respect of the goods which they 
manufacture and intend to remove. 
Simultaneously, the penal provisions 
for evasion are being made more 
stringent by the statutory change pro-
poaed in clause 38(1) of the Finance 
Bill. Tentatively. it has been decided 
that the scheme should come into 
operation from 1st May. 1968, and the 
necessary changes required under the 
rules are being drafted and will be 
issued ahOI tly. It is proposed to 
extend this scheme to all excisable 
commodities except 13 of which I have 
a list, but I do not think that I should 
take up the time of the House by 
reading out that list. 

I know that the other Members of 
my party are keen to speak, and I do 
not want to take too much time of the 
House ... 

DR. KARNI SINGH (Bikaner): 
What about us ? 

SHRI K. C. PANT: Now. I tum 
very briefly to the Centre's assistance 
to States, because again an impression 
is sought to be created that the Centre 
is somehow withholding assistance 
from the States. This charge does not 
bear scrutiny nor does the other charge 
that there is discrimination between 
Congress and non-Congress State Gov-
ernments bear any scrutiny. As 
regards the assistance for the Plan, 
this has progressively increased from 
Rs. 880 crores in the First Plan to 
Rs. 1058 erores in the Second Plan and 
Rs. 2500 crares in the Third Plan, 
L15LSS (CP) 161-' 

constituting approXlm8telv 61 per cent, 
51 per cent and 61 per cent of the 
Plan outlay of the States. The cor-
responding percentages in respect of 
the subsequent period are 59.3 per 
cent in 1966-67. 59.6 per cent in 1967-68 
and 65.5 per cent in 1968-69 on the 
basis of approved outlay and promised 
Central assistance. 

Some other figures which are rele-
vant may also be of interest to the 
House. The States share of Central 
taxes and duties has increased from 
Rs. 178 crores in 1961-62 to Rs. 438 
crores next year. The grants-in-aid 
have increased from Rs. 215 crores in 
1961-62 to Rs. 472 crores next year. 
The loans ·and advances have increased 
from Rs. 452 crores gross in 1961_62 
to Rs. 856 crores gross in 1968-69. 
Loans and advances net ot repayment 
increased from Rs. 318 crores in 1961-
62 to Rs. 431 crores next year. 

Some hon. members reterred to the. 
proposals made by certain States for 
the rescheduling ot debt repayments 
to the Centre. They forget that these 
debt repayment dues are taken into 
account while determining the Centre's 
resources for meeting its own expen-
diture as also for giving Central assis-
tance to the States So, anything that 
is done to reduce the capacity of the 
Centre to finance its own plan would 
also have the dect ot limiting its 
capacitv to help the States. There-
fore, this tact has got· to be kept in 
mind while making requests of this 
kind. 

I might mention in this context that 
last year and this year in the case of 
needy States like Bihar, the Centre 
was very generous in giving scarcity 
assistance which in the total aggre-
gated Rs. 80 crores. 

In conclusion, may I say that the 
annual rate of national income at 
constant prices over the last 14 years 
ending 1964-65 was 4.2%. The aver-
age rate of ~  of population being 
a little over 2% in the course ot the 
last 14 years, these figures are not 
satisfactory, and we have really to 
make a much bigger eflort to step up 
the growth rate in the fourth plaD 
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which is to be begin next year. This 
will call for still greater effort and 
cooperation from all quarters, if this 
rate of growth which has been placed 
tentatively I think between 5 and 6% 
has to be achieved. This debat.e will 
have served a ver:v useful purpoSe if 
it conditions the nation to the climb 
ahead and creates an atmosphere of 
realistic hope in which it will be 
easier for the necessary effort lind 
co.operation to be forthcoming. 

SHRI C. JANARDHANAN (Tri-
churl: Much has been heard about 
this budget already, how our economy 
has been handed over to the capitalists, 
how the fourth plan has been kept in 
cold storage, how landlords are 
helped in the nama of helping the 
farmers, and how the Finance Minis-
ter is still indulging in deficit financing. 
All these points have been made by my 
friends here, and I do not want to 
repeat them. 

The arguments put forward by the 
hon. Minister, Mr. K. C. Pant, and by 
Dr. V. K. R. V. Rao yesterday, do not 
convince anybody. This time at least 
the Finance Minister is a bit honest. 
There is no pretension about a social-
istic economy or socialistic advance-
ment in our country. There is no 
word of socialism in his speech. I am 
thankful to him for at least that much 
honesty that he has shown. 

When our country become indepen-
dent, our people wanted an all-round 
development in the country. So, they 
demanded a long-term plan, economic 
plan, for this country, for our develop-
ment. The Congress Party came for-
ward to accept it but instead of having 
a plan in the interest of the people, 
these gentlemen planned In the inte-
rest of the capitalist class and they 
are trying to build up capitalism here. 
That is why they were forced to keep 
the plan in cold storage now. When 
there was food scarcity and profiteer-
ing and racketeering became rampant, 
people began to demand that the 
wholesale trade of foodgraim should 
be taken over by the Government. 

Immediately the Government came 
forward and told us that they were 
ready to form the Food Corporation 
of India but it had not been allowed 
to function anywhere. Recently, I 
saw a report yesterday or the day 
before that the Chairman of the FCI 
had resigned because of differences in 
policy matters. 

The demand came from the people 
that banks must be nationalised to 
curb the monopolies. The slogan of 
nationalisation was raised inside the 
ruling party but an alternative slogan 
of 'social control' has been given. We 
know how it touches the bank 
employees; it does not touch even the 
bankers. This type of hoodwinking 
people was going on for the last so 
many years. The time has now come 
when people are not going to be 
deceived by these promises and so the 
Government is forced to come out in 
its true colours. That is the meaning 
of this budget and that is why I a.m 
thankful to the Finance Minister. 

The main point I wish to dwell upon 
is the State-Centre relationship. The 
han. Minister, Mr. Pant. told this House 
how generous the Government has 
been to the States and in his budget 
speech the Finance Minister threaten-
ed the States for overdrawals. I do 
not deny that the States 'were pressing 
for more assistance from the Centre 
and that they were overdrawing from 
the Reserve Bank. Still it is very 
unfortunate and unfair on the part of 
the Government 1:9 take such an atti-
tude. towards the States. If they had 
pondered over the financial position of 
the States for OJle minute lit least, they 
would not have taken such an attitude. 
The resources which yield an increas-
ing revenue are mostly in the hands 
of the C.entre while the responsibility 
for economic and social development 
is thrown on the States. Mobilisation 
of the resources for developmental 
work is controlled largely by the 
Centre and at times even the Govern-
ment goes against constitutional pro-
visions. According to artie Ie ::80 of 
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the Constitution, the Finance Commis_ 
sion recommends the percentage of 
revenue to be allotted to the St.ate, 
but then the Government rejected the 
recommendations of the Third and the 
Fourth Finance Commissions and now 
they have curtailed the rights of the 
finance commission when planning 
began. With all that. what is happen-
ing now? Now, the Minister says that 
they have increased the grants and the 
loans to the States. But what the 
State Governments are entitled to by 
legal means, it is dwindling, and what 
is given by way of grants and loans is 
increasing. Bv these methods, the 
States are put under the mercy of the 
federal government always, and the 
Centre uses that for its political ends. 
That is our charge. Those States who 
behave properly, who have a pull in 
the Centre, get more, and those States 
who dare to challenge the Govern-
ment policy get none. That is the 
practice all along. 

For example, take the State of 
Kerala, which is my State. This year, 
there is a deficit of Rs. 18 crores in 
the budget of our State. How did it 
happen? We did not give, the State 
Government did not give, any conces-
sion to the rich men. They did not 
impose any new taxation and there is 
no possibility of any more taxation in 
the State. But still how did it happen? 
Because this Government at the Centre 
cut the food subsidy to the State Gov-
ernments_ It was a cut for all States; 
I am not mentioning the Kerala State 
Government alone. They have cut the 
food subsidy to all the States. You 
know that' Kerala is a chronically 
deficit State and we were depending 
upon the Central Government for our 
assistance, though we are not getting 
it properly. Because we are a deficit 
State, because the Central Govern-
ment is not helping us properly, the 

, price of rice in the open market of 
Kerala is very high. Suppose we 
increase tile price of rice supplied by 
the Government. Then naturally the 
open market rate of rice also will go 
up. In Kerala unemployment is 
rampant and the living standards of 
the people are very low. So, we 

cannot.:at!ord to raise the pric.e of rice 
there. So, the Government of Kerala 
decided not to raise the price of rice 
because we. did not want to pass on 
this new burden to the people. Natural-
ly the Government of Kerala had to 
shoulder the burden which comes to 
about Rs. 16 crores a year. So, the 
Government was forced to have a 
deficit in its budget this year. It is 
going to affect the development work 
in the State if the Centre is not going 
to revise its policy. 

The spiral of price rise in India is 
due fundamentally to the policies of 
the Central Government. Nobody can 
deny it. When the Central Govern-
ment employees demanded an increase 
in DA, though the Finance Minister 
said no at first. he was forced to give 
it later on. The price rise is not 
affecting the Central Government em-
ployees alone. n affects State em-
ployees as well. Now the State 
employees are demanding more DA, 
but the State Governments are not in 
a 'position to give it, because the 
Centre is not assisting them in that 
aspect also. We can give many more 
instances like this. The Central Gov-
ernment is not yielding and it is not 
taking the e.conomic position of the 
States into consideration. So. more 
and more rupture between the States 
and the Centre is coming up now. 

After the last general elections in 
1967, a new phenonmenon has deve-
loped in the country. In many States, 
we haVe non-Congress mmistries. At 
the Centre, we have a Congress minis-
try. There are differences in the 
policies between tll.e State Govern-
ments and the. Central Government. 
The differences are evident. Likewise, 
there is a possibility that the situation 
might change. There is also a possi-
bility of a non-Congress Government 
at the Centre ana Congres3 Govern-
ments in one or two States. In this 
complex political situation, if the 
State_Centre relationship is not re-
viewed, this friction is going to increase 
and our country wiI go to dogs. If we 
want national integration and the 
unity of the nation to be strengthened. 
the whole thing must be ri!viewed and 
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the States must be given more powers 
in economic and political matters and 
more elbow room for shaping their 
own policies and to have their own 
development programmes. Then only 
the Centre-State relationship will 
smoothly develop. But this Govern-
ment is not doing it. It is more inte-
rested in toppling non-Congress min-
istries now. They have toppled a 
number of them already. In ~ e 

States like West Bengal, the topplers 
are toppled. This very thing is going 
to happen in Punjab and Bihar also. 
This toppling business will not get us 
anywhere. There is a report in the 
newspapers that the Governor of West 
Bengal was saying that in West Bengal 
about 101 industries are closed, lock-
outs are continuing in 29 industries 
and strikes are continuing in 16 
industries. As a result, about 32,000 
workers are unemployed now. An 
these things began when the UF Gov-
ernment was in power there. The 
capitalist class headed by the mono-
polists developed these things to 
pressurise the UF Government. The 
Central Government looked on and did 
not intervene. ~s Jort of attitude 
towards the non-Congress ministries 
develops animosity rather than a 
friendly attitude between the States 
and the Centre. Now their eyps are 
on Madras and Kerala. I do not know 
what they are gomg to do about it. 
The cry of law and order is coming up 
from some Congress leaders in Kerala. 
The other day, our Law lI,Iinister, Shri 
P. Govinda Menon, while touring in 
Kerala, had the audacity to say public-
ly in Kerala that a piece of legislation 
which the Kerala Government is 
contemplating would not get the assent 
of the President. What business has 
he to say like that? 1t is beyond our 
comprehension. That only shows the 
attitude of the Central Government 
and the ministers towards non-
Congress ministries. 

The bungling of the Central Govern-
ment on the language question, their 
bungling on the question of boundaries 
between States. their carelessness 
re,arding safeguarding communal 

minorities and national minorities in 
some States-all these have given room 
for fissiparous tendencies in India. The 
only way out of this crislE, this politi-
cal and economic crisis, is the review 
of all our economic and political 
policies and to have a basic change in 
this policy. Then only We can serve 
this country. Otherwise the topplers 
will be toppled; and that day is not far 
off. That is all that I have to say. 

SHRI C. K. BHATTACHARYYA 
(Raiganj): Mr. Chairman, Sir, I 
support the budget proposals intro-
duced by the hon. Deput}' Prin,e Min-
ister and the Finance Minister. I do 
not say that the budget is a perfectly 
ideal one or that it does not suffer frum 
any limitations. But I do so with the 
belief, with the idea. and with the 
confidence that it is the !)cst that could 
be done under the circumstances. 
Excepting one matter. I believe, it has 
received the general support, and that 
is. the increase in the pqshl rates. I 
hope this matter will be reconsidered 
and by the time the hon. Finance 
Minister comes to the aouse for the 
purpose of passing the ~ nan e Bill. 
this postal increase may be reviewed 
to serve the interests of the people. I 
may bring to his notice that there is a 
precedent. On a previous occasion 
too, the budget included an increase 
in the postal rates, but when the 
Finance Bill came, that was aban-
doned. The present Finance Minister 
may follow that precedent and earn 
the gratitude of the people. 

Sir, the utility of judging a budget 
is only the elasticity which it has and 
whether it serves the interests of the 
common man, whether it meets his 
needs and relieves his sufferings. In 
that way, this budget is a successful 
one. There can be no doubt about it. 
The only helpful comments and con-
structive comments that should be· 
offered in this budget is how to cover 
the gap of deficit that has been lett in 
the budget. That is the only point as 
that may possibly lead to inflation 
unless proper steps are taken. It can 
be met by increasing the taxes or 
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Teducing the expenses or increasing the 
sources of income. The question of 
Taising the taxes does not come. The 
question of reduction of expenses may 
~ considered and also the question of 
increasing the income. One sector in 
which income may be increased is 
from the industry, that is, by conduct-
ing our industries in such a way so 
that industries may produce more 
wiJthout increasing the cost of pro-
duction. In that matter. my opposition 
friends. both capitalists and anti-
capitalists may combine with the 
Finance Minister. so that industries 
may not be hampered iIIl their pro-
duction and they may also produce 
more, without increasing the cost of 
production. That appeal may be made 
to them too, because they are also 
anxious that this deficit should not be 
there. 

Certain recent statements made from 
the FinanCe Ministry in both the 
Houses 'of Parliament have given the 
figures regarding the amount of 
income-tax written off. That gave me 
a headache. If the hon. Finance 
Minister devotes his attention in that 
way. I believe much of his worry about 
this deficit may go and a good amount 
may be recovered from the income_tax 
arrears which will help him to cover 
the deficit. 

When I speak about this subject of 
Income-tax, I should say that it was 
in 1951-52, when Shri 'l'yagi came as 
the Finance Minister, that he intro-
duced the idea of quasi-disclosures. 
"The ills of the Income-tax Department 
grew from that time when quasi-
disclosures were allowed and were 
condoned. Of course, afterwards the 
Direct Taxes Enquiry Committee was 
appointed. but that was appointed 
Wlder Tyagiji .~e  and the Com-
mittee did its work rather in a per-
functory way. I suggest to the present 
Finance MiDister that he may take into 
consideration the period ten years back 
from now and make a total of the 
income-tax written off. That. I believe, 
will be a staaerinl figure. Some-
time back Bhri Bbapt. as Minister of 
Finance, made a statement in this 

HoUSe about the outstanding income-
tax and the parties from whom those 
taxes were outstandini. The names 
were revealing. All of them were rich 
persons and the amounts outstanding 
against them were also heavy. This is 
a source which ought to be tapped IlIId 
it may be tapped as the Finance Min-
ister has himself indicated. 

Better administration of income-tax 
department is more needed than better 
income-tax law. Even under the 
present Acts, I may state that we may 
get much more revenue from income-
tax than even if we do not wait for the 
amendment of the law in the ways 
suggested from different quarters. But 
an inquiry has to be made, as I have 
suggested, about the total amount out-
standing for the last ten yelll'll. the 
process through which these arrearJ 
have accumulated, the parties from 
whom these arrears are due and the 
methods how this can be realised. 

Many hon. Members have spoken 
about Rs. 541.71 crores outstanding 01 
the income-tax assessed. There is also 
the income-tax assessment arrears the 
volume of which has increased. Re-
garding this Rs. 541.71 crores. this is 
the outstanding amount on 31st March 
1967. I believe, in the e ~ years 
the amount outstanding would not go 
beyond Rs. 300 crores. 

16·33 brs, 
[MR. DEpUTY-SPEAKER in the Chair.l 

Within a short time the outstanding 
amount has gone up to' this extent. 
That is a matter of inquiry. In this 
we are involved in a viCIOUS circle. 
What happens is like this. If the 
administration of the income_tax 
realisation is lax. then that leads to 
the rise. in the amount outstanding. If 
the amount outstanding goes on rising, 
then the tax structure goes up. If the 
tax structure goes up, then again the 
tendency to evade tax comes in. This 
is something like a vicious circle which 
ought to be broken somewhere. I hope 
the bon. Finanee Minister will be able 
to do it. 

When I "peak of the income-tax 
arrears, I am also reminded of the 
sales-tax, arrears. Sometime back I 
had occasion to go through the sales-
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tax arrears in Delhi. My hon. friends 
in the Opposition who are interested 
in the Delhi Administration may go 
through the same list and find out the 
amount outstanding. The amount out-
standing is heavy and against parties 
who are well known parties. But after 
the amount of sales-tax. was attempted 
to be realised they just disappeared. 
That is a statement I secured on an 
authoritative basis and it may be 
checked. I came to the conclusion 
that the capital of these firms on which 
they work is not the capital they pro-
duce or they bring or put into the 
business, but it is the capital they 
secure by keeping outstanding dues to 
the public exchequer. Dues not paid 
to the public exchequer for years 
become the capital with which they 
work and from which they make 
profit. That is a matter that requires 
the attention of the Finance Minister. 

While on this matter, coming as the 
representative of West Bengal, I must 
bring to the notice of the hon. Finance 
Minister the urgent necessity of com-
pleting the Farraka Barrage scheme. 
The Irrigation Minister has assured us 
that it will be completed by 1970. I 
hope money will not be withheld and 
the scheme will be allowed to be com-
pleted within the specified time, 
because the Farraka scheme is some-
thing like a life and death question, 
not only to West Bengal but to the 
entire eastern region. It will be a way 
of supply to Assam, Manipur and 
Tripura, all the eastern Statcs. So. 
that requires completion with the 
greatest expedition possible. 

Then I wish to bring to his notice 
one point about the administration of 
public sector undertakings. The hon. 
Minister of State for Finance who 
spoke just now defended the public 
sector. Even then, there are some 
features in the management of the 
public sector that requires to be taken 
note of. The main defect in the 
management of public sector under-
takings is that the top administration 
is run by persons who are at the fag 
end of their career, when they can 
have no interest in the well-being of 

that undertaking. Since they have 
completed their career, it does not 
depend upon the succellSful running of 
the institution. So, they just while 
away their time and wh.en one goes, 
another person in the same ('I\tcgory 
comes in. Their philosophy seems to 
be: sufficient unto the day the leave 
thereof. 

In this connection, I want to refer 
to DVC in particular. The present 
Chairman of the DVC is a person who 
was very bitterly criticised by the 
Public Accounts Committee for the 
losses he has caused to the Govern-
ment. He has allowed Government 
money to be wasted. So. he was 
removed from where he was and 
POSted somewhere in Kp.rala. From 
Kerala he has been brought and put 
at the top of DVC. With this example 
before them, how can We expect the 
public to have confidence in the runn-
ing of the public sector undertakings 
when the Government themselves 
make such top appointments? Though 
his term expired some time back he 
has been given an extension of six 
months. Could the Government not 
find some other officer to be put in as 
Chairman of DVC When an officer 
has received such adverse comm.ents 
from the PAC when he was running 
another organisation. if he is put in-
charge of this organisation. how could 
the people have confidence in the 
running of public sector orl(anisations ? 
I hoPe the Government will take into 
consideration this aspect of the matter. 

Then I want to refer to another 
report of the PAC and that is the 
Twentieth Report for 1967-68. I do 
not know why this time all the 
demands of the defence 'lCrvices are' 
put together as a s ~ demand' 
for revenue expenditure on defenre 
services. Why are the thl'ef' existing 
demands put under one demand? 
When it came to the n ~ of the 
PAC, the Committee objected to it. 
After the objection of the Committee 
was communicated to the Ministry, the 
Committee examined the Secretary, 
Ministry of Finance and thtl Financial 
Adviser, Ministry of Dfedence. Tbp.y 
explaine4l their position as best e.s· 
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they could, but they could not convince 
the PAC. The Committee were not 
impressed with the arguments adduced 
before them. After that the Govern-
ment infonned the Committee that the 
Government did not wish to pursue 
the proposal. 

This bring:; to my mind a query 
which I shall put before ~ e hon. 
Finance Minister. Is there any 
attempt anywhere to combine all the 
three services under one head and put 
a central authority over all the three? 
Under our Constitution the President 
is the Supreme Commander of the 
Army. Let there be no attempt made 
anywhere to put up a parallel autho-
rity to the President's authority given 
to him by the Constitution. The hon. 
Finance Minister, I hope , goes on with 
his ears and eyes open and I beseech 
he will keep his attention to this poiiit 
as to why the question of merging 
three army services demands under 
one head was raised and why it was 
abandoned after the Public Accotmts 
CommiJttee objected to it. 

Then, I shall refer io some matters 
which involve greater problems than 
mere balancing the Budget. that is, 
the present social trend to which some 
of my friends on this side and that side 
have alreadv referred to. I heard 
with Interest the speech of the young 
Member of the Swatantra Party when 
he asked us to copy the West in many 
matters. I put one question to him-
I wish he had been here--and that is: 
Can he find out from the British 
Parliament where the Minister of 
Finance has come to the Parliament 
laying before it a list of persons who 
have evaded taxes and taxes to the 
extent of Rs. 34 1akhs, 40 lakhs and 
so on? I would request him to find 
it out. I should say that here also we 
should copy the West, the public 
morality in the administration and 
public morality in business. In effect, 
I am of the opinion, as I have said it 
a number of times that we are here 
put Into difficulty by some alliance 
between the administration and the 
business community where both agree 
to go ap\nst public morality In a way 
that harms the administration. If that 

were not done. we would haVe been 
in a mucQ better position today. That 
is what should be avoided. 

Sir, the Finance Minister has been 
called upon to look to prevention of 
disintegration. I hope he will do it. I 
should only draw his attention to the 
two sensiltive comers of India, one in 
Assam and one in Kashmir. In both 
these places, the civil authority is 
functioning only to a very limited 
extent and both the places require 
attention of the hon. Finance Minister. 
not only as the Finance Minister but 
also as the Deputy Prime Minister. I 
hope he will do it. 

~  ~ <m'f l!t(f ~ ~  

~ ~, li<'T trfi ~ ~ sn;r 
~, ~ W ~ ~ 

a ~~, ~~
m ~~  ~ ~ , 
~ ~ ~ ~  ~ fit; trfi 'fIifG"i'::',!4'''''' 
~ fir<;r ~ <if ;n:q; ~ ~ tTlfI' 
'-iT 3!R aTmiT ~ ~ ¢ ~ fit; 
~~~ ~~~ ~~~ 
~ ~ ~ ~ ~~  
fuwt ~ if@ flr.r m ~, ~ 
~~~ ... ~~~~ ~~ 
~~~,~~~~ 
~ ~  ~~~ 
~~~~~~~, ~  
~ 'fIiW'::'1Q,,,,,, ~ <kr gaIT ~ 
~ ~~~, ~~  
ll>'T ~ amft ~ fit; ~ m-< 1fi1 
~ <R 3!R ~ fit; ~ q;:: ~ 

~~~~~ ~ ~ 
~~~ ~~~ 
~ ~ 'Iii: , ~ q;:: ~ af1iT 
~~~ ~~ 
~ ~ ~ '3'i1'ifIT aTmiT of" ~  ~ , 
MR. DEPUTY-SPEAKER: You have 
n~ ed the debate on a plea that 

something has happened In the Kash-
mir Assembly. 

SHRI KANWAR LAL GUPTA: This 
is a very serious matter. 
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MR. DEPUTY -SPEAKER: It is a 
serious matter. But it happened on a 
certain measure regarding the amend-
ment of the Constitution which 
requires two-third majority. I pre-
s~e. that is correct. In such a posi-
tion, it is certainly a questioR of all the 
constitutional procesaes within the 
framework of the Constitution and the 
conventions regarding losing a majo-
rity. Whether Government loses a 
majority, if it fails to get two-thirds 
majority or ordinary majority, is a 
question to be considered these are the 
quelltions to be considered. Therefore, 
there is no point of order. 

Illi d ~ mf ~  ~ ifi ~ if 
~ ~~~  . 

SHRI KAMALNAYAN BAJAJ 
(Wardha) : I rise on a point of order. 
After the Chair has given the ruling, 
can he question it? 

MR. DEPUTY-SPEAKER: Is Mr. 
Rabi Ray making some submission? 
I have already ruled it out of order. 

"'" d ~ UIf : il<:r ~ ~ ~ f'f.' 
~ # ;;ft ftvmr w sf ~-
MR. DEPUTY-SPEAKER: So far as 

Kashmir is concerned. certain vote has 
taken place on a Constitutional 
Amendment Bill ..... . 

.tr 'dif mf l arr<i ~ m ~ I 
SHRI MORARJI DESAI: There is 

no problem before this House on which 
a point of order can be raised. 

~ ~~~~  
~~~ n a ~~ I ~~ 
;;IT ~ ~  ~ if ~ ~ 
~ '1T am: ~ <mf 'F'ftf ..,'T ~ 
<€I' ~, ~ ~ ~ ~  tJ{ ~ I <IW ~ 
~ w ~ tm ~, il:m ~ "f1rnT ~ ... 

MR. DEPUTY -SPEAKER: The bon. 
members wanted to raise it on same 
pretext, and both of them have raised 
it. So far as the Constitutional pro-
vJsions are concerned. there is noth-

ing. I have already ruled it out ot 
order. (Interruptions). 

Shri Ram Gopal Shalwale. 

.n mI' ~ ~ ~ 
~  ~~, ~ ~ 

~~~~ ~~~~ 
~ ~ ~ n ~~ 

~~~ I a ~ 
;;iT ~ ~ am: me 'fo'Ti '1ft <ftw ;;IT 
~ 'il'Rr ~ ~ ~~  ~~ 
~~ ~~ ~~ 
~ I il<:r ~ ~ ~  ~ fiI; tfn:i! ifOTi 
'1ft ~ 'fiT ~ Of ~  aJT<: ~~ ~ 
~ ~  ~ ~ I ll"R ~ qm; 'fo'Ti q;: 

;;ft 'ITZT ~ ~ ~ 9;<:T 'fo'<:ifT ~ ~ 
a ~ ~~ ~ 
~ ~ m itu ~ ~ f'f.' fom srtif<: 
fflr 'UiIf ~ if t:J;'f.' ~ 'fo'f me i!i1i 
~ a  '1T an~ ;;ft ~ ~ me 'fo'Ti 'fo'f 

ll:1ar ~  ~  ~~ ar.r 'fo'<: a= "I'1f.f; trUof 
~  ~ ifi 3m: '1fT\: Of ~ I arr<i ~ 
~ <fiT ~  'lJ'fo'T<: ~ ~ fiI; me 'fo'li 
'fo'f 'lfll'Ttr ~ ~ if ~ am: 
~ ..,'T ~  trUof ;;r;rnr ~ ~ ~  ~ I 
~ m-lfTifI'ur ~ <fiT ~ if.t ifi f<'ftl; 
il<:r ~ ~ fiI; me 'fo'li ~ ~  am: ~ 
~~ ~ W~ ~~ 
~~ ~  ~ ~ 
'fo'T ~ ~ il<:r . ~ ~ fif; ;;ft 'I{ ;:;v 
~ ifi flfm ~ ~ ~ 'fo'f 'KoIT ~ 
~ am ~ ~ ~  mr ~ 'fo'f 
'KoIT ~ ~~ if ~ ~~  f.m'q;r 
~ ~ m'IT <:qT ;;rTt:J; I mr ~ m'IT 
am: or.r ;;r) ~ ~ 'fo'f ~  '$!I' 00 itil 
~ ~ tiq ~ ~ t:J;'f.' ~ f;;rq;m w 
am: ~ ~ ~ arr<i<ft 'fo"I"'€t ~ ;;rn:Mt 
am 4 Tit lIT ~  ~ ~  aih: ;.f.t; 
~ ~ ~ ~ m aJTIfIIIl ~  
1ffAiT 1ft ittrr am: ~ ~ 'fo'T 
~ ~ ~ iI"JIZ t lIW lf1Ji .. ~~ ~ m-
.~~  ~  ql¢'t 
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~ ~  ~~~~, ~~ 

~ ~ am: ~ ~  1ft 
~ ~ I ~ SffiI'T1f !fr 3f11<'f rn ~ 
~ ~ ~~ aror ~ ~ lift 'ffif ~, 
~ ~ ltft ~ am: ~  ~ tft 
~~a ~ ~ ~~ I 
l{ amrr 'lim ~ fop ~ ~ « ~ ~ 
Iii{ ~ <mf ~~, fern;f\ft ~ '3'f!fr 
f.RR ~ ar:!'IT ~-  ~ I 

SHRI R. BARUA (Jorhat): At the 
outset, let me congratulate the Finance 
Minister on his having come forward 
with a budget which cannot be better 
than what it is today undcr the pre-
vailing circumstances. We must not 
forget that we are passing through 
very difficult times. The droughts 
were there. Food scarcity prevailed, 
and the economic recession coupled 
with spiralling prices practically be-
numbed the entire economy of the 
country. On top of it, the increasing 
number of unemployed youth is 
assuming staggering proportions. 

When we go to the export market, 
we find that our export is not in a 
position to meet our import bill. It 
is only 60 per cent of the import bill 
which can be met by our export. 
Besides. for the purpose of the servic-
ing of debts etc. we. shall have to find 
out another 25 per cent. That being 
the position, I think that there is no 
other way than to have come forward 
with this modest budget in which there 
was not much scope for further taxes 
or for any other developmental acti-
vities. 

In this background, the last general 
elections came, and the people thought 
that after the last general elections 
things would move forward in a better 
direction, but unfortunately our 
experienCe of the past few months is 
that the governments i:n the various 
States became very much unstable. 
The political position of the country 
being unstable. the consequent law 
and order situation developed, and the 
country is sinking ever deeper into 
the morass of economic and financial 

difficulties. The burning issues were 
not the economic issues or increased 
production in agriculture or the foreign 
exchange crisis. But the main issues 
were ban on cow slaughter, communal 
riots and boundary disputes. This was 
the state of affairs prevailing in the 
country. It is really a very disturbing 
state of affairs in the country that 
nobody is concerned over the vital 
issues of production, industrial activity 
and the financial position but everyone 
is concerned with things which are not 
at all relevant to the modem living 
and modern thinking. 

Let us examine the budget in that 
context and background. One of the 
objectives of the budget is to bring 
about an industrial revival. I do not 
say that this is a budget which encour-
ages growth economy. Because growth 
~ yet far away from it, it is only 

attempting to bring about industrial 
revival. Because of the recession in 
the industrial field, about 194,000 
labourers have been laid off and pro-
duction went down enormously. To 
tackle that, the Finance Minister 
certainly did well by abolishing the 
excess dividend tax, reduction of sur-
tax on company profits from 35 to 
25% and gLving selective n en e~ for 
developing the export market. Already, 
the signs are there. The improvement 
that was expected by giving the 
reliefs is seen in the share market 
today. 

17 hrs. 

Therefore, all this is good. but I am 
constrained to register my concern 
because the budget ~ rather non-plan 
oriented. There has been a progres-
sive decline in the Government spend-
ing programme during ~ e last few 
years. This has been largely account-
able for the ·recession in the private 
sector also. However much the pri-
vate sector may talk against the 
public sector, it is evident and abund-
antly clear now that because of this 
progressive decline in Government 
spending in the public sector there has 
been a serious set back in our indus-
trial activity. As pointed out by the 
Economic Survey the gross capital 



529 B.G.-Gen. Dis. MARCH 13, 1968 B.G.·Gel!. Dis. 530 

[Shri R. Barua] 
fonnation financed out of the budge-
tary resources of the Union Govern-
ment rose by 20% in 1962-63, and 
30% in 1963-64, but in the later years 
it was 10%, 7% and 4%. There has 
been a fall of 8% in the current year. 

While presenting the budget last 
year the Finance Minister said: 

"I have been able to balance the 
budget primarily by keeping the 
plan outlay strictly in check." 

This was understandable when there 
was a recession and shortage in agri-
cultural production, but this year we 
find there is a 20% increase in agri-
cultural production, and a 10% increase 
in the national income. To add to it 
We find there is deficit financing to 
the tune of Rs. 300 crores this year 
and Rs. 290 crores next year. That 
being so, I do not understand how 
planning activity can be postponed. If 
it is postponed, my feeling is that the 
results would be disastrous for a 
devleoping country like India. 

I do not think that the deficit financ· 
ing by itself is bad. For certain limited 
purposes and for a limited period. it 
is understandable. It is not necessarily 
inflationary provided the Govrenment 
expendiJture increases the supply of 
goods and services more than the 
demand. If it is coupled with higher 
marginal tax rates, then also it will 
be less inflationary. But from the 
Finance Minister's own, statement we 
find that there will be an increase in 
industrial output only of 5 to 6%. If 
that is so, I fail to understand how 
this additional money pumped into the 
market will be absorbed by by the 
additional output of 5 to 6%. The 
in60w ef additional money is bound to 
increase the inflationary pressure 
which is already there. Since 1965 
the price rise has been to such an 
extent that the cost of. living of the 
common people went up by 34% and 
to that extent, real income. was eroded. 
Therefore, I submit that this deficit 
.financing without proportionate 
attempt at planning is not likely to 
check, inftationary tendencies which 
are there already in the country. 

:Much of the turmoil that we find in 
the country today is due to lack of 

regional balance in the sphere of 
planning and in the sphere of economic 
development. For instance, my State 
of Assam is very rich in power poten-
tial. particularly hydro-power, but it 
has been able to produce only 140 KW 
which is 1.4% of the figure for Indians 
a whole. The power potential of the 
State is enormous and I understand 
that the State of Assam has one-fourth 
of the hydel power of India. Still we 
produce only 1.4 per cent of the total 
for India. In the Fourth Plan it was 
proposed that 234 e a a ~ ~ ~d 

be produced at a cost of Rs. 63 crores. 
Unless you energise Industrial &ctivity 
through power development and other 
things, it is not possible to get the 
economy going. Thereforf'. the Fin-
ance Minister should take note of the 
economic backwardness of such areas. 
For instance, we have the large5t 
quantity of bamboos which could be 
used for the production of paper but 
unfortunatelv till today We have not 
been able to get a paper mill in the 
public sector. How is it that private 
money ~ not getting into that area for 
such actirvities? We must remember 
that Assam is not Bombay ond Bombay 
is not some other city.1!:ach area has 
got certain peculiarities and that is 
why I say that this is an area in which 
the public sector industries could play 
a useful roll. A paper mill or a cement 
factory could be established there; the 
cement factory has still to get a green 
signal from the minister and it s ~d 
be established in the near future m 
the public sector, as quickly as possible 
or else it will lead to frustration of 
the people who will find that while 
other States were advancing their 
State remained backward. The rail-
way lines are running in the metre 
gauge and the broad gauge system 
has still to come in. We have got a 
bridge across Brahmaputra at Gauhati. 
There is an immediate need for a 
second bridge across Brahmaputra at 
Jogigopa. Actually two or three more 
bridges are needed but for the time 
being one more bridge is ~~s en a  at 
17 .. 7 HIlS. 

[MR. SPEAKER in the ChaiT.1 
Jogigopa. The railwav line can run 
to the south of the bank and It may 
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go to the Garo hills, thus connecting 
them with the rest of India through 
this bridge, when constructed. Oaro 
Hills are full of geological interest. 
Supposing that area is to be exploited, 
how can you do it without proper 
communication? The only communica-
tion is a railway line that runs on the 
southern bank of Brahmaputra. 

The NEFA area came into impor-
tance after Chinese aggression and it 
needs special interest and attention. 
The recent economic survey conducted 
by the National Council of Applied 
Economic Research says that this area 
needed attention, particularly in the 
field of development of roads and 
exploitation of forest products and it 
recommended for this purpoSe an 
investment of Rs. 20 crores spread 
over four or five years. In the budget 
I do not find any bold step to integrate 
this area economically so that our 
defences could be served better. Shri 
C. K. Bhattacharyya rightlv indicated 
that there were two sensitive areas in 
India-Eastern regiJon and Kashmir. I 
hope the Finance Min!ster takes note 
of what the techno-economic survey 
has indicated for the exploitation of 
the forest resources in the ~  area. 
He should also take note of the special 
requirements of Assam for the railway 
bridge across thc Brahmaputra estab-
lishment of a cement factory ~nd a 
paper factory in the public sector in 
that area at least for the time beino 
in view of the limited resources. 0 

Now, with regard to the food pro-
blem. it is a fact that this time. we 
have been able to produce 95 million 
tonnes and generally the criticism is 
heard that nothing was done during 
the last 20 years. But in this respect 
I refUse to agree with that view 
because during the three plan periods, 
Rs_ 2,300 crores have. been spent on 
agriculture and community develop_ 
ment, and a sum of Rs. 3,000 crores on 
irrigation and power, which is 35 per 
cent of the total outlay of Rs. 14,000 
crores in the public sector during that 
period. Therefore, the investment in 
the agricultural sector was massive 
compared to our limited resources. 
Why then was the progress tardy? My 

feeling is. the answer has to be found 
by giwing a closer look to the whole 
affair. We have our irrigation pro-
jects. and if we go through the evalua-
tion report, you will find that much 
of our irrigation projects were not 
properly planned, or, even if they had 
been properly planned, they were not 
properly executed. Therefore, what-
ever potential was created by irriga-
tion, it did not reach the peasants. 

Then again, in the case of land 
reform, we did not proceed as we 
wanted to. and so far as the rural 
sector is concerned, where so much 
needed to be done for the benefit of 
the people. where money was granted 
it did not reach the people in time. 
Now, we have come to a stage, a 
break-through, by introducing high-
yielding varieties. It you want that, 
you also want increased fertilisers. 
But what happens today? Fertiliser 
is a must and we must hav!! it in a 
big way, but then, we are just quarrel-
ling as to whe.ther it should be 
naphtha-based or liquid-ammonia 
based. The dialogue is going on and 
the peasant is suffering. and I do not 
know how long the Government will 
take to come to a decision and com-
plete the negotiations in the. private 
sector, or the public sector for pro-
ducing immediately the fertilisers 
which are so much needed for the 
introduction of high-yielding varieties. 

So, my point is that it is the imple-
mentation which iIs the crucial factor. 
In ~e final analysis, the succea of the 
entiJ,'e strategy depends upon the 
effiCIency and the sincareity of the 
Central and State Governments. 

With these words, I support the 
budget. 
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SHRI DHANDAPANI (Dharapu-
ram) : Mr. Speaker, Sir, 

"Uru pasiyum ovaraplmyum 
cherupakayum cherstutathiyalvathu 
nadu." 

This was envisaged by the. great 
savant Thiruvalluvar. I shall give the 
English version of it: 

"Nor hunger, nor epidemics it 
knows nor fear for invading foes." 

Where the people are free from the 
said things, as penned by Thiruvallu-
var. that alone would be the people's 
nation. The Government, unable to 
provide enough food, unable to pro-
vide sufficient medl!cal facilities to 
all, has placed us in such a position 
that we always have the fear of 
aggression in our minds. I do not say 
that this is not at all a nation . 

Sir, after 20 years of independence, 
after having announced to the people 
that once they got Swaraj there would 
be rivers of milk and honey, what do 
We now see? We see streams of blood 
and tears. The poor have be.come 
poorer and the poorest and the rich 
have become richer and the richest. 
The tears ot poor would be curse to 
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a nation. The great Thiruvalluvar 
says: 

Allarpattu Atrathu Azuta Kan-
neeronre Selvathai Theykkum Padai 

I will give the English version : 
Than bitter tears by the oppressed 

shed is enemy there more dread? 
Therefore, Sir, the Government should 
not allow anybody to shed tears on 
account of hunger and porverty. This 
Government should take more interest 
in the improvement of the condition 
of the poor and working class people. 

Sir, my learned friends have enu-
merated the various acts of omission 
and commission of the Government. 
Our hon. Finance Minister has submit-
ted a deficit budget. The former Fin-
ance Minister, Shri T. T. Krishnama-
chari anticipated a deficit of Rs. 400 
crores. Perhaps, he was broad-minded. 
The present Finance Minister has 
showed only a deficit of Rs. 290 crores. 

Sir. the living conditions of the 
Government employees are deteriorat-
ing. Last year they were given a 
small enhancement to their dearness 
allowance. Buu one part of the DA of 
employees was credited to their pro-
vident fund instead of being paid ill 
cash. Our Finance Minister advises 
employees not to withdraw the. money 
for the reason that he wants to main-
tain a climate of price stability. If 
they withdraw it, it would lead to 
inflation. There is a saying in Tamil : 

Upadesam Oorukku; UnakkaJlai 
Kanne. 

A preacher told his wife that advices 
given by him are not addressed to her 
but for others to follow. Similarly, 
Sir, our Finance Minister is preaching 
to the Government employees about 
inflation and price stability. On the 
contrary, the Government print cur-
rency notes enormously. Private 
people are also doing the same. I do 
not say that this was a joint venture. 

At this juncture I must say one 
thing. The upgradation of Coimbatore 
City as B class area is urgently called 
for. It is one of the importllnt indus-
trial cities of India. The long cherish-
ed aspirations of the people of Coim-

batore, especially the Government 
employees, must be looked into. 

Again, the Finance Minister 
stated about economising-I 
from his budget speech-

has 
quote 

"Economising. they say, is a dismal 
science and I see no escaPe from 
savings more in order to preserve 
the value of savings." 

He speaks about savings and he takes 
away the annuity deposit scheme. If 
the Government of India has real faith 
in economising, they must follow the 
example of Madras Government. The 
Ministers in Madras vqluntarily cut 
down their salaries. They uSe smaller 
motor vehicles, as the late Prime 
Minister Shri Lal Bahadur Shastri did. 
My Government scrapped unnecessary 
posts created by the previous rulers. 
I hope that the Government of India 
also would follow the lines of the 
Tamilnad Government. Otherwise, 
there is no meaning in speaking about 
economy. The Finance Minister uses 
the words "No Escape". No doubt, 
Sir, not only from the savings but 
also from the untimely ·death if the 
Congress Party rules for some more 
years. 

While we speak about savings. the 
Reserve Bank of India reduces the 
rate of i!lterest for deposits also. If 
the Government want to attract more 
deposits from common people, they 
must maintain the old rate of interest 
on deposits. In the budget Rs. 105 
crores have been allocatei! for the 
purchase of e ~e s. This is the 
only country where the agriculturist 
gets fertilizer at higher prices. Shri 
Hanumanthaiah, Chairman of the 
Administrative Reforms Commission 
also has stated the deplorable condition 
of the agriculturists in the country. HI! 
has stated: 

"It is said that the Indian peasant, 
the poorest in the world. is made to 

. pay the hilehest price in the world 
for the fertiliser he purchases." 

My leader, Arignal' Anna has also 
stated the needs of the a s ~ 
are generally neglected. While he 
was taking part in an agricultural 
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[Shri Dhandapani] 
seminar, he spoke as follows: I quote 
from a Daily: 

"Mr. Annadurai expressed confi-
dence that Madras was definitely on 
way to becoming surplus in food 
production, and he wanted the few 
botUenecks that sti:ll existed to be 
removed quickly.... Complaining 
of bottlenecks, Mr. Anna9urai said 
that a scheme for minor irrigation, 
complete with details, was with the 
Centre for months awaiting sanc-
tion. 

He also complained that though 
the package programme area in 
Thanjavur district was getting all 
the fertiliser, it needed for its high-
yielders. other districts were starved 
of fertiliser because they cultivated 
other varieties of paddy." 

If sufficient quantity of fertiliser is 
allotted to Tamilnad. we would be in 
a position to boost up produttion in 
the agricultural field. I ~ that this 
Government would give more consi-
deration in this respect. 

The vast area in Madras State could 
be brought ul'lder the plough if there 
was enough water. I request the 
Government to constitute a committee 
to go into the matters of sharing 
waters from inter-State e ~ Ilnd to 
evolve a national policy on inter-State 
river water disputes. 

In my constituency. Dhal'apul'am. 
Vcllakqil. Palani and Oddanchatram 
are considered to be dry areas which 
need the irrigation facilities like sink-
ing of wells, bore wells, tilter point 
tube wells. etc. 

In the Budget, Rs. 243 crores Dave 
been allotted as grants to the States. 
This amount is very meagre for the 
entire nation. The States are Ilsked 
not to avail ovedraft facilities. But 
the unsound policies of the Central 
Government will increase t.he need for 
overdrafts by the State Governmonts. 
The Government has chosen to reduce 
the rate of interest in Savings Bank 
and Fixed Deposit Accounts. It 
should also reduce the, rate of interest 
payable by the State e~n n s to 
the Centre towards the loans. Though 

the Central Government was holding 
enormous powers over the States, it 
did not discharge duties properly and 
efficiently. I sMuld say that the 
following statement was made by a 
very learned and senior politicians of 
the country. I quote: 

"Even as the Prime Minister was 
declaring in the Lok Sabha that, "if 
India was politically stable. it was 
because it had a strong Centre", he 
was deploring the political instabi-
lity. so visibly evident in various 
parts of India and directly attribut-
ing it to the existence of a "very 
weak Centre" which had failed to 
assert its overriding authority. "Just 
see those who are at the helm of 
affairs: No wonder no problem has 
been solved-the language problem, 
food problem, student's problem. 
political tunnoil in ,States, planning, 
industrial recession, exchange crisis 
and what not-everything is allowed 
to drift". The very weakness of 
the Centre was responsible for the 
emergence of fissparious forces in 
the country. he said." 

He is nobodY else but Mr. T. T. 
Krishamachar1, the former FinaneI'! 
Minister. Congressmen, as a rule, 
suffer from the chronic diseaSe of 
speaking untruth while in of lice. No 
sooner they step out of office, they 
overcome the disease and start speak-
ing the trut.h. 

Our Finance Minister propose to 
lev v tax on six new commodities 
inciuding confectionery and .::hocolatee. 
Out of these, he expects Us. 13.72 
crores. I request the hon. Finance 
Minister to consider the question of 
dropping the tax on confectionery ann 
embroidery. If he does not. the ladies, 
parents and children will curse him. 
The children will also say, "Mora:-ji 
chacha is very bad.". 

Mr. Morarji' Des,!!i's stock defence 
for the taxes has always been: more 
demand from the States. suggestions 
from the Members of ~  not 
to tax the poor. the advice of Econo-
mists not to print more currencies 
without backing, etc., etc. We are 
tired of such excuses. M,'_ ~ a  
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Desai, instead of wasting his time lind 
also the time of the nation by telling 
lame excuses should fini out and 
formulate ways and means for a pe.l'-
manent solution of the problem. May 
I submit to the Finance Minister a 
suggestion made by our ll!!lder Arignar 
Anna. I quote from a Daily: 

"The Chief Minister, Mr. C. N. 
Annadurai today indicated his ..lis-
appointment with the Central 
Budget in not having effected sav-
ings through various a~ es of 
economy. In his view, the Centre 
could have saved at least Rs. 500 
crores and 'his money could have 
been divided among the States for 
various nation-building activities." 

"The three measures spclt out by 
him in this regard were: streamlin-
ing of public sector undertakings 
wherein Rs. 2000 crores had been 
invested without adequate return; 
economy in defence expenditure 
without in any way impairing our 
striking power; and eradication of 
the process of duplication in the 
administration, i.e., the Centre 
engaging itself in activities more 
pertaining to the States' sphere, as 
for example, in the Health, Educa-
tion and Engincering fields. 

"The Chief Minister suggested the 
apointment of a committee consisting 
of experts including experienced 
entrepreneurs to suggest ways and 
means of improving the running of 
public sector undertakings." 

Another step is to take effective 
steps against tax-evaders. The Fin-
ance Minister himself has disclosed 
that nearly Rs. 541 crores remain un-
collected. The properties of such 
evaders should be confiscated by the 
Government; if need be, a suitable law 
can be passed by the Parliament to 
empower the Government. 

Another resource is banks. There 
were 73 scheduled banks and 27 non-
scheduled banks in the country. The 
paid-up capital of all the banks, 
in,cluding the State Bank of India, was 
only Rs. 70.53 crores. The deposits 
with the banks were Rs. 4,797.91 
LI SLSS(cp)/68-9 

crores. Suggestions for the nationali-
sation have always been on the agenda 
of the nation, but the Government 
were not in a mood to think over it. 
Deposits of common people were 
being misused by the banker". If the 
banking industry is taken over by the 
Government, the idle deposits could 
be utilised for public welfare purposes. 

Another important point which the 
Government should take note of is 
this. A demand was put by our 
Works Minister. KaUlinkal" Karuna-
nidhi, for the adoption of Tirukkural 
as a national literature. I need not 
say that the Tirukkural has been 
translated into several enriched lan-
guages of the world. Those who have 
gone through the Tirukkural and fully 
understood its meaning would n~  
hesitate to have it as a national 
literature. We have national games; 
We have a national bird; why should 
we not have a national literature? ... 

MR. SPEAKER: He may conclude. 
SHRI DHANDAPANI: Tirllkkural 

is the onlv literature that would bc 
acceptable to all, irtespective of caste. 
creed or religion and region. It would 
suit all for all times. I hope that this 
Government would concede to this 
suggestion. 

MR. SPEAKER: That is all. 
SHRI DHANDAP ANI: Before 

conclude I must tell you one thing. 
MR. SPEAKER: No, no. That is 

all. 
SHRI DHANDAPANI: I hope, the 

Government would consider all these 
things ..... . 

MR. SPEAKER: Yes. The Govern-
ment would consider all these things. 
That is all. He will please sit down. 

Now I will call Mr. Dhillon. But 
before he starts speaking, I would 
like to say this. Till now, I see that 
seven Independents have participated 
in the debate. I do not think that any 
other Party, even Swatantl'a, has got 
so many speakers. Still I see some of 
them, for example, Dr. Maitreyee Basu 
and Mr. Kunte. waiting lor the last 
five or six days watchIng and watch-
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[Mr. Speaker] 
ing for their chance. They should get 
a chance, but one complaint that I have 
heard 111 that, from amongst the In-
dependents. the same people have 
been speaking. Some Independents 
came and complained to me that the 
same people from the Independents 
Benches have been speaking ..... . 

SHRI P. K. GHOSH: I have also 
been waiting and waiting; I have not 
been called.... . 

MR. SPEAKER: I am talking of the 
Independents; I am not talking of the 
Congress. I am talking of the Inde-
pendents and am telling them about 
my difficulty. Some Indepents have 
been waiting for the last five or six 
days. Whenever I come in the House, 
1 see them sitting. Of coursl', I would 
give two or three people the chance 
to speak, but it will be very difficult 
for me to accommodate all ..... . 

SHRI P. K. GHOSH: I have also 
not been called. 

MR. SPEAKER: About the Congress 
Party, I would only say this. Suppose 
some of them have not got the chance 
now, I am sure they will ~e  a chance. 
rather their Party will give them the 
chance, to speak on 'Demands for 
Orants' and on so many other things 
which will come up. Where there is 
a Party, I have no worry; I follow the 
discipli:ne of the Party .~. ~  
difficulty is only with regard to 
Independents. 

Seven Independent Members have 
spoken already. But the complaint 
made is that the same seven Members 
who have been speaking every time 
have spoken this time also. I hope 
that this time those two or three of 
them who have been waiting for one 
week to get their chance would be 
given a chance. 

DR. KARNI SINGH: May I make n 
submission? This is something in 
relation to what you have just now 
said 

MR. SPEAKER: I know that the 
hon. Member wants to speak. I know 
he has written to me that he has come 
from Bombay this morning and he 

wants a chance immediately. 
DR. KARNI SINGH: The submis-

sion that I wish to make is that ever 
since 1952, the Independents have 
formed themselves into a group .... 

MR. SPEAKER: But i havo! :lot 
recognised them. 

SHRI NAMBIAR (Tiruchirappalli) : 
Just now there was a complaint from 
the Congress Benches saying tbat there 
was a monopoly only by ~ e Mem-
bers. 

MR. SPEAKER: They will take care 
of It. I know that the. hon. Member 
wants to start some disruption in their 
ranks .... 

SHRI NAMBIAR: That complaint 
cannot be ignored. It is very bad tbat 
the Congress should behave like this. 
They should not behave like this. We 
are very much worried about it. 

SHRI KAMALNAYAN BAJAJ: 
That Is none of the hon. Member', 
business. 

MR. SPEAKER: Now. Sht'i G. S. 
Dhillon. 

SHRI G. S. DHILLON (Taran 
Taran): I shall not go into the compli-
cations and complexities of the budget 
except to say that in my opinion it is 
a very balanced. practical and realistic 
budget. Keeping in view the recession 
and the stagnation, I thLlk a genuine 
effort has been made to reVlve the 
economy. Also some relief and con-
cessions have been given in a very 
balanced manner by givmg stimulus 
to encourage exports and incentives to 
industrial output and agricultural uro-
ductivity. It is indeed a ~a e  which 
has been welcomed so much by the 
press and the people that concessions 
have been given by way of reduction 
in the surtax on companies, annuity 
deposits have been abolished and there 
has been a reduction in income-tax 
and also a little bit raising of the 
income-tax leviable amount. 

During the very short time that I 
have at my disposal I want to say a 
few words about the stimulus that 
has been given to agriculture. This 
is the first bud,et in which agricul-
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ture has been treated on the basis of 
a regular industry. So much has 
been said about the deficit In a very 
conventional sense. But I think, as 
Dr. V. K. R. V. Rao remarked 
yesterday, that in view of the. increas-
ed production this year and also the 
chances of more incomes to the 
farmers, this gap even if it is left 
open is bound to be a bridged and 
will lead to a revival of the economy 
both In Industry and in agriculture 
in the long run. It has been a very 
welcome thing that agricultural 
research has been given a special 
consideration. Agricultural develop-
ment allowance has been allOWed to 
various concerns and user industries. 
This is the first' time that besides the 
university extension services whit'h 
are also very poorly financed. there 
are some other resources which have 
been found whereby research may be 
encouraged from the funds available 
from those sources. I am referring 
especially to the producers and the 
farmers in the shape of implements, 
seeds, fertilisers and pesticides. In 
the Punjab, we have alreadv achieved 
very good results from the high-
yielding varieties, especially in 
wheat. In food production I am 
afraid that Punjab is going at a very 
fast pace, and the time is not far off 
when there may be surplus produc-
tion, and we will have to face thp. 
problem of storage the problem of 
having more silos, and ultimately 
when there is a very limited market 
due to a small one State single zone, 
there will be some sort of unrest 
when M; affects the price level also. 
So. I would request the Deputy Prime 
Minister to keep this in view. We 
are going forward with quick research 
on high yielding varieties and there Is 
bound to be a surplns which it would 
not be easy to mans.ge unless it goes 
through the system of well planned 
and profitable procurement to Central 
stocks or other States. There has 
been recentlv a lot of discussion on 
varlous party platforms about the 
zonal system, and in my own opinion, 
Punjab is a very small State as com-
pared to other States to be a single 
State zonem because It was already 

half after partition in 1947. and later 
on it was further partitioned Into four 
parts and now it is only a small terri-
torial unit. but due to the efforts of the 
farmers there will be a surplus and 
we will have to look to this at some 
later stage. 

I want to draw your attention also 
to another controversial matter. this 
unnecessary expenditure burden 
of the Union Territory of Chandlgarh-
I spoke about It last time also. Chandl-
garh stIlI continues a Union Territory 
without any arbitration from the 
Centre or any other machinery being 
devised to decide its future. The cost 
of Its administration has gone up to 
Rs. 7 crores this time and this can be 
easily saved if the Union Government 
took steps to decide iis future. 

Originally tt was built as the Capital 
of Punjab and all the buildings were 
built on the advice of the Central 
Government under one consIderation 
that at one time the States of Pepsu, 
Himachal Pradesh, Punjab and some 
adjoining areas would be merged Into 
one State and that Chandigarh would 
be a central place for the Capital, but 
in spi te of tha t the reverse action took 
place, and now the future of this 
city which we started with bright 
hopes is uncertain because We have 
yet to decide as to which side it will 
go. 

It is a very anomalous position that 
in thi., Capital We have three Heads 
of State, the Governor of Iiaryana. the 
Governor of Punjab, the respective 
secretariates, and the Chief Commis-
sioner of Chandigarh. We all occupy 
rented buildings, We are the tenants 
of the Government of India. It is a 
very unheard of thinlll. Chnndigarh 
is surrounded by Punjab on all four 
sides, like West Berlin which belongs 
to West Germany though Hurrotmded 
on all sides by East Germany. It is 
an identical case. Punjab being a 
herder state, the capital should be as 
far removed from the border os 
possible and therefore proper consi-
deration should be shown to Punjab 
State. BecaUse of the Jack of any 
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final decision on this town, why should 
the Central Government spend Rs. 7 
crores on it ? It is a strange position. 
There are some institutions ill Chandi-
garh. The University of Punjab was 
brought from Lahore to Solan and 
from Solan again it was shifted to 
Chandigarh. In the courst! of nIany 
years, we built up this university on 
the basis of one unit State. Now, 
there are four State: Haryana. Hima-
chal Pradesh, Punjab and the Union 
Territory of Chandigarh. It is being 
financed by the four States and yet it 
is a Central University. I happen to 
be an old member of the Senate and 
also a Syildicate and assocmted with 
law faculty for sometime. I am very 
much interested in the future of this 
university. 

Now, immediately after the recent 
reorganisation of the State, Himachal 
which had Punjabi as the second regio-
nal language substituted it by Urdu. 
You can imagine when you spcak to Dr. 
Karan Singh. Punjabi dialect is the 
language of the hill areas; he speaks 
such, good Punjabi and it is spoken by 
all the hill people. Himachal replaced 
it by Urdu. In Punjab Uni-lersity, we 
have so many interests clashing: 
Punjab for Punjabi, Himach'tl for 
Urdu and Haryana for Hindi and 
Chandigarh Union territory being bi-
lingual; there are other conflicts also 
such as sectional and regional and 
communal and conflicts of interests of 
the State. Something must be done 
to decide about them, about the future 
of this university, its Status and 
inclusion in one of these States. The 
University at Patiala and the Kuru· 
keshtra University in Haryana are 
both non-affiliating while the Punjab 
University is an affiliating university. 
If at all it has to be kept in the Union 
Territory, serious thought ~ d be 
given to the future of this university. 
If the universities at PaHala lmd 
Kurukshetra are to be kept as non-
affiliating universities, Punjab Univer· 
sity must go to :Punjab Stale and other 
States should be allowed to have an 
affiliated university of their own. 
Himachal can have it at Simla and 
Haryana can have it at the of their 

Court Judges (St.) 
choice. That is the problem that· has 
arisen out of the political redrganisa-
tion of Punjab. I was personally 
opposed to the reorganisation of the 
State of Punjab and J)erhaps 1 wag the 
only victim of the fury of the proto. 
ganists of linguistic partition. Re· 
organisation ,)f Punjab has done no 
good to any of the States. On the 
other hand, we are eXJ)eriencing 
political instability in that area. 
Immediately after the reorganisation, 
the instability was so much th'it the 
people of Kangra and Kulu who got 
merged with Himachal Pradesh started 
feeling that they committed n blunder. 
I cannot -say whether the M.Ps. here 
will bear me out. I met some of my 
old friends who were members of the 
legislature. They said so. The 
Haryana people meet us (:vel'Y day. 
They had the I'xperience ot es d n ~ 
rule, and now Punjab is ~ead n  
towards that. 
18 Hrs. 

SHRI NAMBIAR: In that both will 
be united: Haryana as well us Punjab. 

MR. SPEAKER: There are two 
separate Governors. 

SHRI G. S. DHILLON: Well, there 
is the classic instance of Speakership 
as we experience in West Bengal and 
Punjab. If it goes on like this, a time 
is coming when we have to realise our 
folly. 

Then, I want to say a few words 
about the border areas th:lt exist in 
Punjab. We are the only people in 
the North Indian State which bore thl' 
brunt of the last war, and when I go 
to the other parts. of India, I am seeing 
that most parts of the Indian continent 
arc unaware of it. 
18.1 HIS. 

STATEMENT RE: ASSAULT ON THE 
JUDGE OF SUPREME COURT 

MR. SPEAKER: Just one minute, 
Mr. Dhillon. I heard a very bad news 
which one hon. Member has brought 
to my notice: some judge in the 
Supreme Court has been stabbed in 
the court. Now that the Home Minis-
ter has come, the HOuse 'would IlkI.' to 
know if he has any information to give 
and likes to Bay something. 


